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15.51 hrs,

COMMITTEE ON PRIVATE
BERS' BILLS AND RESOLUTIONS

Twentieth Report

SHRI KHADILKAR (Khed): 1
beg to move:

“That this House agrees with
the Twentieth Report of the
Committee on Private Members'
Bills and Resolutions presented
to the House on the 2lst Feb-
ruary 1968"

MR, SPEAKER: The question is:

“That this House agrees with
the Twentieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 21st February 1968".

The motion was adopted,
15.52 hrs.

RESOLUTION RE: DEFENCE
NEEDS OF INDIA—Contd.

[Mr, DEpuTY-SPEAEKER in the Chair]

MR. DEPUTY-SPEAKER: We hall
reume discussion of the following
Resolvtion '‘moved by Shri Ranjeet
Singh on the 22nd December 1967:

“This House resolves that a
Standing Parliamentary Commit-
tee on Defence be appointed to
study the problems of India's
defegce needs and periodically to
keep scrutinising her defence pre-
paredness and suggest ways and
means to the Government to en-
sure the security of the country’s
frontiers”.

Out of two hours allotted, the hon.
Mover has taken so far .:* minutes.
1 hour and 40 -ainutes,
remain. , He may continue his speech
and conclude in ten minutes.

SHRI RANJIT SINGH (Khalila-
bad): Twelve.

Hon, Members ay be reminded that
this Resolution continues from the

last session. I wil] now conclude my
observations in a few minutes. To
refresh your memory, I had recounted
how certain inherent weaknesses of
demacracy, primarily the conscious de-
sire for peace leading to the sub-con-
scipus 'make-believe of peace lulls
democracieg into a sense of com-
placency. Therefore, in the past no
democracy has been prepared for a
war that its people could see under
their very nose. The example of
Britain was cited and indeed, we can-
not forget the example of the TUSA
which, with Pearl Harbour only a
month away, had almost rejected the
famous Selective Services Bill neces-
sary for increase in the strength of
the US armed forces, passing it by a
ridiculously thin majority of 23.

Therefore, 1 plead that in consider-
ing this Resolution, we concern our-
selves here with nothing but the
truth, nothing but the objective ana-
lysis of our defence needs, nothing
but the stark facts that glaringly
point to the imperative necessity for
the acceptance of this Resolution. I
hope that for once our international
Minister of Defence will gather the
courage, that for onceé our Govern-
ment will display the foresight to
accept this Resolutiorr. I still have
faith in both bodies.

In case there are any reservations
advanced, let me destroy beforehand
those puerils answerg that have been
prepared for our international Minis-
ter by hig ill-advisers. The first argu-
ment is going to be on the ground
of defence secrecy. What ac-
cording to our Defence Minister, is
defence secrecy? I had pointed out
last time that a pamphlet circulated on
the organisation of the Chinese Army
is marked ‘top secret”. Let me now
disclose to you that hundreds of pem-
phlets on the detailed orghnisation of
our defence forces are not even mark-
ed ‘contidential’. Whose secrets is the
Defence Minister guarding? China's
but our Defence Minister does not
know of such perverted sense of secre-
cy that prevails in the Defence head-
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[Shri Ranjit Sihgh] =~
quarters. I shall point out to you
another example of this secrecy. If
you ask the Defence Minister about
the performance of the Vijayanta tank,
he will say that it is a secret and he
cannot give out the details. But the
Vijayanta tank uses guns manufactur-
ed in England. It uses an engine that
has been designed by the United States;
it uses Asok Leyland engine. All its
performances are available from the
open market. But he will not give
them out. If we ask him about the
performance of the MIG aircraft, he
will say that it is & secret but if you
look up any international journal on
-aireraft industry, you will get every
information. ‘This is his secrecy. Yet
he is going to harp on this secrecy. I
shall warn him that he cannot exploit
any' ignorance in this House because
at least on this side it does not exist.
That after all is his own sense of
secrecy? ‘There is another case. He
will refuse to give any information
to this House on machine guns that
we have ordered from Fabrigque
National, Belgivm, He will say that
it is not in public interest. But when
1 wvisited that factory in Belgium I
found that the number of machine
gung that we had ordered from that
factory was given out publicly and
it was displayed. It is then that
I came to know that we had ordered
these machine guns. If we ask about
the Russian SU 7, then again he will
say it is oot in the public interest.
But jts  details can de had
from any journal on aircraft Secrecy
in modren concept of defence does not
lie in preventing a small culvert or a
wayslde railway station from being
photographed. Yet, even on rome uri-
‘nals you may find the sign ‘photogra-
phy prohibited”. I shall allow that
for some persons that may be the pro-
‘per place to be safeguarded because it
is there that they will seek shelter
whent war comes- You cannot prevent
‘the enemy agents from photographing
anything. ‘There are cameras DOW
built into small lighters into. coat
lapels with lenses in the buttons or
tiepins. What needs to be safeguard-
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ed is your strategy, your tactical plans
and the proposed committee is not
going to touch these.

May I further ask the Defence

Minister: from whom is he going to

keep our defence a secret? From the
USA? After the Chinese aggresssion
a team of experts from the United
States came and it is they who have
drafteq all our future expansion pro-
grammes for the armed forces. It is
they who felt that we needed twenty
divisions to hold the Chinese. It is
on that plan that we are working:
It is they who planned how much air
force we should have. It is they who
planned gall our air defence arrange-
ments.
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MR. DEPUTY-SPEAKER: Doeg he
make any statement which goes
against the general security of the
country? The Minister is sitting here.
If he is making any incorrect state-
ments he will contradict him.

SHRI RANJIT SINGH: 1 am only
saying that the security arrangements
had been evolved by having the
Americans probe into our plan and
arrangements. He is not understand-
ing it. 1 can well understand  his
groans and grunts because he is
forced by his party to commit such
zoological antics now and then. (An
Hon. :-Member; There is no party whip
on this 'issue): I ain not talking of
party whip. 1T know there is no whip
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am not concerned with any party. I
am concerned only with the bare
truth. '
Look at the other side. Are we going
to keep these things a secret from
Russia? We have had their experts
who came here. All our weaponry
system is based on the Russian wed-
ponry system. We are getting
tools from them and we are getting
aircraft from them and we
are going to manufacture MIG aircraft
here. It is they who are planning
the weaponry system over here, and
our organisation over here. The
Americans plan our divisions; they
gave detailed outline plan on cur
mountain division and the Russians
are planning all our weaponry system.
From whom are we going to keep
thesq things secret? From our own
countrymen and from this House? I
hope the hon. Member will now under-
stand the point that I am making.

16 hrs.

There is another assumption, that
we might keep these things a secret
from China. It is just an assumption
that the left hand will not come to
know what the right hand  does.
When the Russians know something,
how can you say that the Chinese will
not come to know of these things?

Another thing that I would like to
point out is that the modern concept
of defence does not lie in preventing
the enemy from knowing our strength;
it lies in preventing the enemy from
knowing our intentions, I had been
to certain foreign countries; Israel for
instance. They permitied me to
photograph every installation. There
was no secrecy because they know
that these installations are already
photographed by the enemy.

I assure Sardar Sahib, or, 4 he
would prefer to be called Sardarii,
that T have no intention to advocate
that a committee should pry under
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lifted now, from the state of morale,
‘from the state of corruption and the
'state of inter-service, inter-arm and
inter-departmental conflicts that tell
upon the nation's security, and there,
this committee must and will inter-
fere. The Defence Minister .alone

‘‘cannot. If he could, the following

'situations could never have arisen.

There was an embodiment of certain
units on an emergency basis in 1860.
'Som.e of these units were unigue ir
the whole of India. For instanee,
amongst this was a regiment of
‘mediuvm artillery of which we had
only four in the whole country. Three
‘months before the Chinese agression
orders went from the Ministry .of
Defence that these units should be
‘disembodied and everybody was to
be sent home. And when did this
disembodiment start? Just before
the Chinese attack and throughout
‘the period when the Chinese were
‘advancing in our territory, our people
were being sent home; the arm was
being reduced. On the one hand,
orders had gone to call up special re-
serves, and on the other hand, the
army was being reduced. When the
Chinese ceased fire, these people were
called back and re-embodied. And
do you know when they were disem-
bodied again? Just nine days before
Pakistan attacked Kutch, On the 1st
April this unit was disembodied. Along
with it six more units were disem-
bodied. On the 9th April, Pakistan
atteckeg Kutch and on the 27th April,
these people got their recall back.
After we had agreed to cease-fire in
Kutch, these people were recalled.
Again, with another disembodiment of
these units, the strength of the army
was cat. On the 31st August, 1965,
these units were disembodied, and
on the 1st August, 1885, Pakistan
attacked with Six Armoured Divi-
sions in Chaamb. We all know that.
During the advance of Pakistan
through Chaamb, these units were
being disembodied.

Sir, that is why a defence probe is
essential as to who is behind this
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lessening of the strength of the armed
forces at the moment of crisis. It is
such a committee consisting of mem-
bers of all shades of opinion that will
go intp it and it is such a committee
alone that will get all the information

regarding such matters and the effect"

of such things.

Let me point out another case.
During one of the battles, there was
a solitary case, when under the stress
of battle, the Commanding Officer and
10 men remained on the spot facing
the enemy shelling, and the rest of
the battalion disappeared. This Com-
manding Officer was there only for a
period of six days in actual command
of the unit, and in six days he could
not do anything. But instead of
being rewarded for having held to his
post, for having remained at his post,
he has been removed because some-
body on the top was not satisfied with
his boldness,

There was a case of another high-
ranking officer who displayed exemp-
courage by remaining on the
front under the direct fire and shell-
ing of the enemy, but because his
superior did not see eye to eye with
him, he was charged with cowardice
and shunted out. We all know it was
a wrong action, but we are not ready
to rectify it. This type of committee
can rectify it and raise the morale of
the people, because the morale suffers
on account of such things.

1 will mention another case which
will stun the House. There was 2
battalion calley the Second Battalion
of Assam Regiment, posted in Srinagar
in a very remote spot. It was very
difficult to get water up to the trenches
of the troops there. The comman_d-
ing officer had brought his family
and the troops had to fetch water for
his family from a distance of 1} miles.
One day one person made a stray
remark in privacy, which a soldier is
always permitted to make, viz, “If
this person’s wife had not been here,
we would not have had to face this
situation of fetching water from a
mile for his family.”
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MR, DEPUTY-SPEAKER: ] have
got a long list of members who want
to speak. He should conclude now.

" SHRI RANJIT SINGH: You dkmow,
‘Sir, it is a matter of national smport-
‘dnce. Nobody can disclose these
‘things. I will finish in five more
‘minutes. What ] am pointing out is
‘the root cause of the trouble in Mizo-
land. Because of this remark of a
‘soldier, the commanding officer stop-
‘ped the food of the whole battalion,
something that is never dome in the
army. The soldier’s stomach is never
‘touched. In the evening, when they
went to the langar, they found that
food had not been prepared. They
‘opened the langar, had their dinner
and after a hearty mea] retired to
bed. Next day the commanding offi-
cer reported to the Brigade Com-
mander that the battalion had revolt-
ed. Next day, a group of people
wanted to go to the commanding
officer to apologise to him for this
misunderstanding. But when he saw
them coming, he left his mess, ran
away to the Brigade Headquarters and
reported that the battalion was com-
ing to kill him. The Brigade Com-
mander came with tanks over there
with another battalion to arrest this
battalion. He found that the battalion
was not in revolt and nobody was
armed or was raising any hue and
cry. But for two months, the whole
battalion was put in an cperation
called “operation pinjra” It is a
shame upon us that in Alwar, in small
encloures of barbed wire barricades,
the people were separated one by one
and were exhibited like cattle for
two months, There was a general
court-martial and they were sentenc-
ed. The high officers came to know
‘that it was wrong, but in order fo
protect the honour of a single com-
manding officer, they' punished the
whole battalion. Those people filed a
writ in the Supreme Court. They
were summarily dismissed from the
army and they are now leading the
Mizo revolt because a majority of
them were Mizos. Such a thing would
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not have occurred if we had a com-
mittee of this type, because somebody
would have informed.

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): What
would a committee do in such a case?

SHRI RANJIT SINGH: You will ~

never understand defence matters.
That is the whole trouble. That is
why I have called you the Interna-
tional Minister of Defence, because
you are concerned not with our de-
fence, but with the defence of Viet-
nam, Korea, Israel and so on.

SHRI MANOHARAN (Madras
North): This is an unfair remark.

SHRI RANJIT SINGH: If he also
thinks that is an unfair remark, I
will take it back. (Interruptions).

SHR] RANDHIR SINGH (Rohtak):
We have got a very competent De-
fence Minister., There is no doubt
about it.

SHRI RANJIT SINGH: The aim of
this Committee would be merely to
function as a watchdog to ensure that
the morale of the services, their
strength, their consciousness and faith
in their leaders do not dwindle by
such acts as I have narrated. I do
not mean it is going to interfere with
the functions of the Defence Minister.
It is going to help the Defence Minis-
ter.

I would request the Government to
let this leadership be now diversifled
instead of being personified. A sainik’s
morale depends mainly upon the
leadership he possesses. We have
reached a state of affairs when one
single man is not there to infuse
confidence into him. There is no Lal
Bahadur Shastri. There is no Jawa-
harlal Nehru. Therefore, let him
derive confidence from a body of
people representing all shades of
opinion. It is only they who can
assure the House anq assure the Prime
Minister that the country is well pre-
pared in all directions for its defence.

.

I will request now thdt this great
caude be supported by all sections of
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the House, I have much to say, bu:
I pass the ball to other colleagues
for swifter shot at the goal.

I thank you, Sir, I thank the House
fo_r giving me this  opportunity. I
yvul say again, as I said in the open-
ing part of my speech that if I have
said something provocative it should
not be taken as something against
the resolution. It may be taken
agamnst me personally but not against
the cause which I am advocating.

MR. DEPUTY-SPEAKER:

Mbotion
moved:

“This House resolves that a
Standing Parliamentary Commit-
tee on Defence be appointed to
study the problems of India’s
defence needs and periodically to
keep scrutinizing her  defence
preparedness and suggest ways
and means to the Government to
ensure the security of the coun-
try’s frontiers.”

There are two amendments. Are hon.
Members moving them?

SHRI E. K. NAYANAR

(Palghat):
Sir, I beg to move:

That in the resolution,
add at the end—

“and such suggestions must be
endorsed by Parliament.” (1)
SHRI BEDABRATA  BARUA

(Kaliabor): Sir, I beg to move:
That in the resolution,—

for “periodically to keep scrutini-
zing her defence preparedness
and sugget ways and means to
the Goevrnment to ensure the
security of the country’s frontiers”

substitute—

~ “to make necessary suggestions
in that regard” (2)
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“I will give example of how on
the question of defence even
England, perpetually fighting wars
since hundreds of years, maintain-
ing an empire by the force of
might, failed owing to the inhe-
rent weaknesses of democracy.
The psychology of a democratic
Government is a psychology of
peace.”

SHRI RANJIT SINGH : Some weak-
nesses. I have pointed them out,

SHRI AMRIT NAHATA: You said
“owing to the inherent weaknesses”
not "some",

T w7 § i St & e
75 saufar fAfgg 1 maadi €0

SHRI RANJIT SINGH: This is his
approach.

SHRI AMRIT NAHATA: Yes, this
is my apprcach because it is not a
secret that the leaders of their party

have repeatedly calred democracy a
‘brothel’ and Parliament ‘lalking

shops.

wa aMEe e %% | & %
wwtaad & 3o fafeq st €
o LR I WG W G A AW T
wrvad T gt 1 gaet wrew ag & fow
o ¥ ag § 99 qw A wanda ¥ wfq
T fewra 1 Fet foamar agr &
SHRI RANJIT SINGH: The hon.
Member shoild know the facts about
our party.
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SHRI KANWAR LAL GUPTA:
{Delhi Sardur): How can we remove
his ignorance, Sir?

SHRI RANJIT SINGH: Sardar
Sahib being the senior member of the
Congress present in the House should
control this hon. Member,

ot WHA HTFET : T AT A

ST 1 FVATT FET & | WL AR
Y wgd § 5 MerawaT arga 3% ar
T & O T a9 FY F AE AT §
A1 7 T I HE ¥ gA FLqF Qv
R

Y FEES AR TG L |
o oA A T wEam Ay

FAFT ATGHT 9TEF & /19 7w A1T qg
gt £ f # waew af g Y ww
A FRT 1+ IAF AgE H QO AT
& o g F 30 i Al AT g @
qF 7 AEC AT A 4 A A A
T § fF T ieaese o faf
T E
1815 hrs,

[Smaz MawomamaAN in the Chair]
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iy el g« W T AT

e Az Wi AtfasEw - 9w
= )

) S AT T T A

§ o Wy TR

by v & o s ¥ fafe

Fweifal § og 4 T g afer
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& el /Y T A 33 § AT I
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qifadiz & ge=al &7 367 ¥FT ¥ 9
afafs omm A% waww & fag o
N gL AR A A A e
gwX &7 afafa T sEEr AT
7 Y =nfgh | & wmew § fF oAt
TERg gAY wgAa g | b fafaw
guifdt gt 2 5t gm Amafot.

sirodafag: sg i A gw &
o1 a4 ? .

SHRI SWARAN SINGH: May I
suggest to the hon. Mover that he is
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not serving his cause by continuous
running commentary?

SHRI RANJIT SINGH: It is not my
fault, This is a national cause.

. SHRI SWARAN SINGH: This is the
type of thing which I do not want him
to do. Even when I am speaking he
is interrupting, I would suggest that
there is no use making a runming
commentary’ when another Member
is speaking. That will only consume
time ummecessarily. No speaker says
or expects that everybody should agree
with what he says, much less a person
like Shri Ranjit Singh, who may have
a lot of experience about the army but
no experience of public life or Parlia-
ment.

SHRI RANJIT SINGH: How does
he say that [ am a public man. I
have come here after going through
the elections. Why does he fay that?

MR. CHAIRMAN: That is his
opinion, Why do you bother about it?

SHRI RANJIT SNGH: He says that
1 have no experience of public life.

SHRI SWARAN SINGH: He says
that other people do not understand
defence. But if it is pointed out to
him that he does not understand parlia
mentary matters, he at once gets up
excited,

SHRI AMRIT NAHATA: The mover
contradicts himself when he says that
Members of Parliament do not under-
stand defence and only those who are
in the army understand defence. By
saying that he is contradicting him-
self.

MR. CHAIRMAN: Now let
speak on the subject.

R ERA ~FRT ;A TG R TF gy
TSl ¥ wwa Wy 8, gATdr ARy
¥ wdwre § w1 9 w1 SEe fFl oy
g ar wwwm fomr a1 & f& S
ot e W foraT @ A g1 w7 Gaer
2 | TF THTC FY GAEAT F, FH GFT FY
T ¥ q=AT WifgT | WY ;AT F

him
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T FET AHAUT WL ATEALC & G F
fpar a1, #Hifs 3g a0 # fodg &
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a9 9F a6y feur, 34 & fag
TR | .

SHRI G. VISWANATHAN (Wandi-
wash) : Mr. Chairman, I cannot
claim to be an export on defence but
1 am trying to become an expert on
defence. I come from a place which
is contributing so much to the defence
of this country. M district, North
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Arcot, Tamil Nad, is at present having
43,000 servicemen.

SHRI KAMALANATHAN  (Krish-
nagiri): Krishnagiri, my cogstituency,
also,

SHRI G. VISWANATHAN: First of
all, at the outset, I must thank our
friend, Major Ranjit Singh, for having
brought forward this Resolution which
has focussed the attention of this
House on the problems of defence. In
his pamphlet he has suggesied ways
and means of improving our defence
potentiality. He has visited recently
a country which in four or five days
has won a major battle. He has sug-
gested from his own experience what
can be learnt from this country.

As far as our country is concerned,
we are spending huge amout of money
on defence. I do not decry that, but
at the same time we cannot afford to
allot s much money for defence be-
cause it talks away more than half of
our Budget when we have other fields
also, for example, agriculture, indus-
try and the welfare of the downtrod-
den.

Some of the other countries do not
have a large army but they have large
reserves. We can follow that exam-
ple. Our Defence Minister was also
connected with the Foreign Ministry
for & long time and it is good that ane
aware of foreign policy as well as of
defence, because our defence policy
is dependent on foreign policy.

We have two enemy countries on
both sides. Our defence problem has
to be discussed from that view, We
cannot always be preaching peace out-

side and be enemies to our neigh-
bours. We bhave 10 pursue a uvolicy
of negotiations. My hon. friend,

Major *Ranjit Singh, will not accept
this sugpestion because he says that
the country must always be ready for
a war. That is good to a certain ex-
tent; at the same time, we have to
keep our doors open for tegotiations
so that our neighbouring countries
will come to terms with us. At the
same time, the agreement must be an
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honourable agreement to this country
also

SHRI INDER J, MALHOTRA
(Jammu) : Negotiation about what?

SHRI G. VISWANATHAN: For
peaceful and honourable settlement.

We have to look at the expense of
the Defence Ministry as to how the
money sanctioned is being spent. 1

had an interesting conversation with
a military officer. 1 was- asking him
about the expenses in defence, He

was telling me some interesting things.
He said that for a building which can
be built with Rs, 1-lakh by the State
Government, by the Public Works
Department the Defence takes at least
Rs. 4 lakhs. They consume so much
amount of money, 1 would request
the Defence Minister to go through
this and to cut down extravagant ex-
penses of the Defence.

Again, to read the Audit Report, we
understand that there are so many
lapses and so much extravagant ex-
penditure incurred by the Defence
Ministry. In his suggestions, rather,
recommendations, Maj. Ranjit Singh
bas suggested very many things. Some
of them are very interesting and must
be discussed and some of them must
be accepted by the House.

He has suggested, first of all, that
this country must be defence-oriented,
That has to be accepted by all be-
cause, at present, we have t%o ene-
mies on our borders. He has sugges-
ted that there should be only know-
ledgeable Ministers afid officials deal-
ing with defence. 1 do not know how
far this can he unplemenled in the
present set-up in a demacratic coun-
try. But this suggestion has to be
taken very seriously. He has also
mentioned that many of our Ministers
have not tried to use even a toy pistol.
This is an interesting thing. I want to
state one thing that when I visited
the H.A L., Bangalore and asked them
whether the Defence Minister has visl-
ted that factory, where our famous
gnat plans are produced, to my sur-
price, T was told that the Defence
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Minister has not so far
H.AL, Bangalore.

AN HON. MEMBER:

in the south.

visited the
Because it is

SHRI SWARAN SINGH: To
clarify, I would like to say that the
Minister of Defence Production is jin-
charge of it and the Minister of De-
fence Production has visited it almost
every 5 to 6 months.

SHRI G. VISWANATHAN: This is
not only the question of defence pro-
duction The Defence Minister shculd
also visit the place where gnat planes
are produced in which we have won
the battle and defeateg Pakistan. We
must have a knowledga of it. Previ-
ously, T did not have the idea of
gnat planes. After visiting the HAL,
I have got so much idea about that.
1 would request the Minister to have

Intimate knowledge of our defence
forces,

Another suggestion made is that in
the field of education; the curriculum
should be defence-oriented. The stu-
dents in colleges, particularly, must
be taught something about defence.
That is very necessary in the national
interest.

He has given very many suggestions
from his experience of the recent visit
to Israel. One of the interesting sug-
gestion is that their air force is very
superior so that they won the battle
against all the Arab forces cumbined
together. 'We have to keep that in
mind, Our radar system is very poor.
Even the Defence Minister will not
refute that. We have to improve our
radar system, Again, as far as air
force is concerned, we have got vey
intelligent airmen who can defeat any
other country. But our nevy is not
strong. Though we have a long
coastal line, our Minister and Govern-
ment have not concentrated their eff-
orts to strengthea the Nuavy. I think
they do not have even a submarine.
Even if there is one gubmarine, they
will have it only for showing to the
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foreign dignitaries and the VIPS. We
must strengthen our Navy also,

MR. CHAIRMAN: He may conclude
now.

SHRI G. VISWANATHAN: Finally,
I would request the Minister that,
while spending money, he has to be
very prudent and has to take care of
each pie that is spent for the defence
of this country,

SHRI NARENDR.A SINGH MAHI-
DA (Anand): I understand Major
Ranjit Singh's spirit and feelings
because Army possesses very fine men
and we all are anxious to improve
our defence needs. I appreciate his
sincerity. I recall my own experi-
ence 37 years back, when he was pro-
bably very small. I have received re-
gular training in the army and 1
have some background. I was
connected with the Queen Vietoria's
Own Crops of Guide, a famous
British  Regiment. The circum-
stances then were such that one
could not survive that illtreatment
which one received in those days. I
have been very close to the defence
forces in India. Many members of
our family are there and I have also
seen some other Armies in the wurld.
I have also 'seen the working Iot
famous Luftwaffe while receiving
training in gliding in Germany and 1
have also seen the spit of pre-War
Germans. We are a peace-loving
country but have to learn a lot in
regard to defence and it needs, and I
very much appreciate the suggestion
that there should be a standing Parlia-
mentary Committee on this matter.
It is a welcome suggestion. But the
conditions in England and nther places
are different; many of the Members
of Parliament have seen both the
Wars, the First and the Second, but
here, I am afraid our Members are
very keen only on talking—of course.
they should be; but when we have
establisued an MPs Rifle Club, the
response is very poor. I would wish
our Members to learn the art of shoo-
ting, to defend themselves (Incerrup-
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tions). We should learn the art of

shooting for self-defence, not for-

shooting at others but to defend. I
request all our Members here {o join
the Club and learn the art of shooting.

Defence is a very vast subject and

as one of our Members very rightly .

said, it has to be wunder the civil
authority. We also have a record of
it, we have the famous Chanakya’s
saying, given 2500 years back, that
“Kshatriyatva” should be under Brah-
manatva'i.e. the military authovities
must be under the civil authorities,

I am very glad, Major Ranjit Singh,
after receiving training in the Army
has come to us and has given us the
sincere advice. He may be a little less
tolerant because he is  overzealous
about the defence progress in the
country. Of course, there are no twe
opinions about this. We possess the
finest material in the jawans that we
have in India. I am proud that jaw-
ans, as nowhere in the history of the
world has been standing as a gaint for
the last six years from Ladakh to
NEFA to defend the borders. We
must realise that nowhere in the his-
tory of the world has an Army stood
at a height of 12 to 15 thousand feet
for six years, and for that, how much
we pay to our Jawans, I visited the
front in August last and I am proud
that they are standing today under
45 feet of snow without grumbling
while we are talking about the defence
needs. 1 should say that their sprit
is worth praising; it is not merely the
material that eounts; but much more
the spirit. We have defeated the
Pakistanis and we shall defend our
country and defeat the Chinese also
if they attack our country. It is the
spirit which 15 important and the
material comes in the second sense;
the spirit has made our jawans what
they are. They can stand up
and fight all over the world
In the battles that have been fought
like the battle of Casino by the
eighth division in Italy, even  the
Germans ran away from the famous
gorkhas. Recently along with a team
8251 L.S.—10

3128

of Members of Parliament, had visited
Tithwal front and our jawang were
inspired and happy to see us. I re-
quest Members of Parliament to go
to our various fronts after the winter
season is over. All they want is a
liftle pat. Certain materials are re-
quired and we are now supplying
them.

Defence is a subject which is very
important, and near to my heart. But
if any thing is neglected amongst us
here today, it is the defence subject.
It is no use criticising the Minister.
Let us admit we have less knowledge
about defence services, We cannot
now fight with swords and old wea-
pons, The need is there to modernise
our Army. If we have to reduce some
of our extra staff, we should under-
gtand, it is not a question of unempoly-
ment, It is a question of modernisa-
tion; and when we modernise, it has
to be expensive. We have to learn
from many nations. We are yet a
developing country, We have not got
all the know-how. So if we have help
from the Russians or the Americans,
there is no harm about it. If we think
that they know our secrets, yet we
should not publish them further and
we should not allow our papers to be
in the hands of our enemies. Recently
the Iranian General was here. We
had conducted him to Nathu La and
other places, That does not mean
that we are showing them our secrets.
Secrets have to be preserved. There
should not be any laxity in that
matter. But defence is a subject
which cannot be openly discussed in
the House, and cannot be lightly treat-
ed. The Minister is expected to give
us all the information about our
strength, about our divisions and all
other things We know the recent
incidents about the Award of the
Kutch Tribunal. I was the first to go
there in 1965. And the Kutch Award
has to be judged from the strategical
point of view, not merely from the
point of view of the political part of
the award. We are just now worried
and feel that this is a wrong award.
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These are political matters which ul-
timately lead to defence matters. De-
fence matters have to be understood.
Whether the award is accepted or not,
it is a different thing. It is for Mem-
bers of Parliament to consider. My
plea is ‘this: Please consider all this
from defence point of view as well
Even if we accept the award, and our
defence strategy will have to be ad-
justetl. So defence is very import-
ant—especially in the border areas.
At the same time I wish that Mem-
bers of Parliament take more interest
in defence matters. 1 wish that Idinis-
ter takes us around. Because many
of ud have not even seen a tank.
Some might say: is there water in
the tank? So, we are yet children in
the matter of defence So, let us
learn. I would reguest the Hon'ble
Minister of Defence to take our Mem-
bers of Parliament to different places
to see the tanks, the aeroplanes,
machine-guns and all those things.

SHRI INDRAJIT GUPTA (Ali-
pore): 1 rise to add a few words in
support of the hon. Mentber, Major
Ranjeet Singh’s plea for a new Com-
mittee of Parliament Memibers to be
set up, to be taken inito confidence
on defence mmatters, and also to act
as some sort of advisory boy at
least to the Government on this ques-
tion. Our party is dissatisfied with
the functions emd the rdle of these
informal consultdtive cugnmit‘lees,
which are astteched to the various
Ministries. And eertainly, as far ==
defence metiers are concerned, a con-
sultative committee of that type is
not serving any useful purpose what-
soever,

My hon. friend, Shri Mahida, just
now saitl that it i= not possible to
discuss defence matters gpenly in
Parliament. Of course, these are re-
lative terms because we have seen
that in Parliament in Britdin or even
In the US Congress, very much more
discussed than we are perntitted
ever to discuss or even to receive in-
formation on in this House. Never-
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theless, I agree with him that there
is a eertain field which cannet be
opened up perhaps for public discus-
sion always, For this reason, this
type of committee sugmested here is,
I think, a very good and sound idea.

There are two aspects to this Ques-
tion. One is that of national defence
from the security point of view,
which is a national question transc-
ending all political differences. There
is also the financial implication, I
shall just refer to is briefly because
I find that a former Governor of the
Reserve Bank of India, Shri H. V. R.
Tengar, is reported in the press as
having said at a meeting of the Rotary
Club of Calcutta on the 13th instant
that in his opinion, the basic cause of
the peresent economic recession in the
country is what he describes as the
gigantic defence expenditure we are
having to incur. Nobody has grudged
this to Government since 1962 when
the defence budget was boosted up
to its present proportions of 800 to
900 crores of rupees per year, when
we have felt that it is necessary for
the defence of the couniry. But the
time has come when everybody in
the country is seriously cencerned
over the question as to whether this
money js being properly spent or not,
how much of it is heing wasted, what
part of it is put to infructuous or un-
productive purposes and whether the
money that is being expended can
be put to better use or not.

I have a suggestion to make. 1
think the time has come after six
years when this kind of defence bud-
get putside the general budget should
no longer be permitted as a luxury
or an extravagance. It iz time the
defence budget was incorparaled in
the general budget and made part
of it so that it could be budgeted for
as a whole on the basis of whatever
available resources there are in the
country, and could be discussed and
debated in that way. This allotment
of Rs, 800—900 crores giving a sort
of blarik cheque to the ence Minis-
try to do what they like with it, and
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then not being answerable to the House
in the sense that whenever certain

questions are raised, the veil of se-

crecy in the name of public interest
descends upon it, is something which
I think we should .give the go<by to.

Only recently, the estimates Com-
mitee reported on one aspeect of de-
fence. I was glad to see it the other
day. I have not had time to study it.
But I notice one point which some of
us have been making repeatedly,
year after year, in the diseussion on
defence matters that more meney
should be alletted for defence re-
serch, not less. Because we find that
the amount devoted to defence re-
search in our country 1Is propor-
tionately much less than is spent by
other countries. Essence of our de-
fenee programme should be redf-reli-
ance so that more should be spent c¢n
indigenous research by our tefence
scientists in research laboratories in
thiz country so that we ‘become less
and less dependent on external
sources.

The Estimales Committee has more
or less subtantiated this criticism and
suggested that this amount should be
increased. It is much too niggardly
now. These matters are there. There
is no time to go into details.

I will just refer briefly to one mat-
ter which froubles us, the question of
self-sufficiency in aircraft. For exam-
ple, I kmow it is very difficult now
overnight to become sef-suffictent in
all types of aircraft required for
modern milltary operations. But we
have to progress towards that. Some
good work has been done—I do net
deny it. But we find from reports
available to us that the Government
is dabbling, in so many types and
varieties Qf projects that the essence
which should be there of a minimum
amount of standardisation in atrcraft,
whichi is lirkked wup with the gquestien
of gpare parts, components and every-
thing, that aspect is being neglected
very serfously whith may land us in
very great difficulties,
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For example, we know that Hawker-
Hunter aircraft have been purchased
from Britain. We have lad to pur-
chase them outright. The expendi-
ture is not disclesed to us on the
grourd of public interest. This was
the reply given to-a guestion yester-

* day or the day before,

We are told that eertain planes
have been bought from Iialy, diver-
ted from somewhere slse. That was
not divulged. In reply to my ques-
tion, it was said that it was mét in
public interest to disclose detalils.
Anyway we can assume that large
amounts of monrey are aspect.and we
know that modern aircratt are very
expensive things. Thus large sumgs are
spent for the direct purchase of com-
bat planes from outside. At the same
time we have not been told about all
our projects which are on hand for
so many years. For instance, we are
not told about the HF 24 project. It
was to become a supersonic plane.
It was held up for technical reasons.
Perhaps you will say that we cannot
discugg all that in the House. There-
fore, I should like a committee like
that where we can know at least some-
thing about these things. What has
happened to the Indo-UAR project?
Some persons are in favour of it;
others are against it. As far as I know,
Government has not given up that
project. For how many more years
will it go on and when is it anticipated
to be ready? It was to have a
supersonic engine from the UAR and
an aircraft body built in India. There
is then the MIG project. When it
stabilises itself, it can make us self-
reliant in one type of fighter aircraft.
Progress reports abomt that project
also are not mafle available because
of public interest. I was amazed to
find that an amount of Rs. 8 lakhs
had been advanced by the Governmernt
to an American gentleman, Alan
Bragg, to set up & workshop in Simla
in the mountains. I have seen :t my-
self from a distance; T do not ‘think
I shall be allowed to enter it. The
Ministry of Defence thought that he
was an expert in designing helicopters
and he is supposed to develop some
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prototype of helicopter fer cur Air
Force, Severa] years have passed and
my reports indicate that the machine
he has designed had failed to get off
the ground; it is static. Several De-
fence Ministry experts had been visi-
ting that place to see the progress but
I do not know what their report is.
At the same time we are buying heli-
copters from foreign sources and gom/
are being developed at Bangalore.
Yet 50 many lakhs of our money are
spent on this projects. He is a US
citizen living in this country. I can-
not understand what is going on,

When we talk of defence expendi-
ture, it is not because we are sgainst
any defence effort. But surely this
country and Parliament are entitled
to know whether thig money is spent
properly or wasted on useless projects.
That is why 1 say that this idea of
having, a committee is quite attractive,
We know the bottlenecks in wvarious
ordance factories. We know that Amba-
jhari and Chanda projects were facing
difficulties. At one stage the’ Americans
and the British stopped giving us aid
and the know-how and so these were
held up. Where are we going to dis-
cuss these matters? We must discuss
it somewhere, if not here, 1 thank
you for the wvpportunity you have
given me and I strongly suport
the idea behind this resolution.
The form of the committee could be
the subject of further discussions but
the idea is sound and so I support
this resolution.

«ft e Py (g7 ) - wlaToi
FaCdT g, aga wgrHad a1 qedlq
99 ¥ Ay § 1 Ao e fag v
qaTH Y 9T, AfeF & PFaT qww qw
9%, OF A fwaT @ fr s a3
seTy grew & =ray Aw feat o7 qF
sitfer & 7= AT fgat fis & wad fa=re
wioFT widT wow fedew fafreet o
EaTH | & T Aty FT W A
TIAF F AT § A w0araf 24T § fode,
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 fafazee wTea w), wife & & g7 atwx

FT & F gat f Fedimr sl orerer, Tt T,
FT FT9HI, 74T qErr W 747 garar
aifgw, &< g eI fedew firdmeaw
sTer & ai= &1 9ge & AT W A
T g

T Trgw, ¥ et Ardw o1e
FEMPOA #7 2@T, AW HET AT
Tt fedm #Y J@T Iw ¥ & qawda g
i 39 foor & w8 sy ¥ fao
# o g Fafree< atgw ) qumd 3o

g
?!E TaF HATAT A B T @A, 795
Fotz ot 97 F wifsviiew & 57 & &9
Pt A forft adradr 2 Sfsa
TSy @ atq 9a & Afew § w141 rgar
7§ ag o ot oY 5 gwIe ot wieer
Thw fafreet & a8 U aniw d5ars=
@ § FAifE ag o7 w1 faatr F
! AT g e &, g & frar
AT EIT F E AR I E faw
ot v ¥ fag oF qev  aifg
A gz rewagid

! Hfew st sfrat 3o 49 @ §
ag & 97 & aTAN @A AgATg | @AW
F 2500 Hr FT 4T, I 2500
e F1 Afger gEaT & gaw & gaw
TF FAET T §, T T o @A
T EAT & | I W AEE AR 9€
= F atq fawdt &), feam & a1q
famrdt gt a1 ofseata & atq et
&), 98 ¥ a0F ¥ gwdAl ¥ fadr g
& AT ag qend WY ur gaTy § Wil
24 2 fggeta & AT AW ¥ Aqd
AT @A & | AFTEA wadr FraTe
“f g " % fogat § s @t o
AT &Y 7, W §Y ofa, waTATE
g1 17 dF I & aTIAr v e €63
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AFAT AT A1feq | T g ¥ wd7
X wE adF AT 9ifgg

wigFa el 0 A1 AT Wi
F @ ¥ rorq & @ B aE F AT F

A fedw fafreex wiga & qawwg - -

digaT g § | feaw @awrs
At &, feawr w3 glata § gaTd
S W & qwTg FT 7 g OF
fgrgeatdt ®1 3@ a1q 1 =41 ¢ ¥
AT I T OF, OF FaT7 A1 F gy
#gH, fa & Satgl 92, Ta faq 7oy
W Fr a1 F fag, aw =w 7407
ATE, FAT F1 T99G, I F A1, ATq2TE
wrfz %1 a=T¥ & fad feadt sfeT ofe-
feaat ¥ VT 92 wax Fw qTaq
# =1 @A g 5 o fswrar g
0 At 312 & fawfad § F1ar of3-
ATZAT & &, ATCEAT qwaT § | F wTgar
g 5 39T 76 AW q9ORE T 71T 39
©F UTA e F GgIAaq T FA Frsaqear
LiiCe O

ag wT g At & ¥ ag gury
qGIT BT AT T FHET A== LI
% w8 § 9% §U § 71 AW 5
FT @ & 9791 I 9T 97 @97 A6
T T & wiRgT g Y gary A
ag WY faw W@ § Ak I 9 A
@, a3 gifg are sy § 1 qE & fog
# fedw Fafre atge & wga1 ITgw
fF ga oAt w1 4-6 7T F fow 1,
M Aty F 19 2w e\ 0 A
T AT FT A5 T g0 q0fgq | 7IAT
wirde & ga% aviaw 7@ § fag
q&T T & AT aFAE 99 St B
gt § 9w & gt fedw fafasex atgw
FuaT F1F56 § 1 a7 o IHT qTAT T
& 513 & ot & & wtat g 1 wrarw, wie
TaF & A7 A aters vy § ATH W
qreef® T@al § | gart WX W9 F

FARTAT & Fo0AT /W B F T gY
§ ak gofag & 9w awdrs 1 AdT
AR 9T T g |

uF 99 @@ qdR 9T w9 AR
w1 fF gAT SIS &t JY, 9 AT
ah,a’ﬁmafa'-smﬁrsrt‘fqzﬂﬁm
oIy § AT St 3% UF a1 I1 AgE A
gzt famdt o & ag wat aga gwr
g g 1 zafa & argm f fafaeex
AT E1U TS Tar 7% foat 917 e
6—7 WEM ¥ 41T a5 TS AT A
od & fog wow oXi o< o7 @5 1 Hfwa
T FAFT FA4T GZET TG T g Al
# atfs® § v gurdr Jw wrar fpa ares
gATT | & e T & AT QY owa gw
g gEAT & Sl 62 T a¥
AT & &1 99 gad H & 7g g fF
SqTRT ¥ SqTeT I 21w R ora 93 faeedr
watdt & fog, faaedr swai ¥ fag
Gifeeft FT8d w19 717 | ag oF TET
1 & FresY 5 a7 & wTq 57 T
femtat =tgal g |

;@Ti RISt HATAT F 1A LA 9,
@l o= AT § 9T FV 9g WAy
oz wial &, 39 a1 wlal § qgF SAF !
R AT g7 W AT WY 1 K UF
st atq wgal STgal § F s sl
0 g 9 § TRIfd § 7€ 3@ o
1Y, a=t Hi 71 fvat war g, fafsay
¥ a7 g § WIT @A & w4t 9w F
qF AT A W AT TR § | W g
FITL ®IAT 414 10-20 T AFO
g € AT ag g 7 WA qAeaTg
wo 93 97 w9 fear v § wwy R
FAET A FAET E

g W WMz Bfe gt &
qm, 9=, A7 9, q5%, 8 e
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NI R § g A 39 FA @ ik
%1 JASATE g0 FT AW § AT 10-20
oA T AFY FA F 919 I g fe|
Fea e g1 ¢ 9 A7 & &Y I A
ardl ! Fwra 10 a1 20 T fuad
#1399 ¥ gI & gt wwew @d wif
1 AW wEr oA § A wE
Tk ¥ #Y JaEr W IuE 9RE "
TAT 9 qFAT g W ag 7w §@ 9>,
AT H AT T X | AT AT G
FT qeg ¥ v A, Ty A
AR Ao 93 AW § oK 99 qg
femae T wrar @ a1 Sff swaamy
it Tory qga ow fawell §, gufg o=
T W Iy saTiE B ¥ e R
& o1 3% a5r e w1 AT SO
T § e T A FET PO IwE
T §6 AT A& ¥ | 7 0 S
fefrrsdy 37 1 oo s § Awr wrefy
& 1 el TR e sar R W 5|
rrer # agfaaa ¥ R s ¥

F Y IEE FEEH AT T I

oW | O W FW § A
Tg 981 § WX Fagw fF 3w 9
FAR Fgm@r I ) YAy A ¥ I A
o fafedt 1w far geit i
a7 @2 WO G 9T @ur 1 ' ¥
SEF g |

dw H g T SEd FA A
Y sz et & s FT 2 § wifs
ars gt 3w # ddfafesw m
& Wiz Tafag wed & fr 9@ a8 oo
TG F AT, A T FT AFL AAT
A g ddt g Fenfy arf
Ll
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ag & war g fr ot # s
" i w Ty ¥ Ry e fafe-
awa & Rkl o agfmd fircht g8
& Jfes 9w F1 wely € T e smar
& 1 &g e 9T oK IR s
7 @, @ ¥ farg weTe e firg #3F
St agfad WY HEw A I
AT AT AT E AT {-wer
g B wry § sy fag A3 % w% Wt
fesre 7t § w57 Rt = IR w7
Trearr & &, dom ¥ &, #9 & o
g, ot g & O = s ¥
smt wgford €0

aF T ot & fiee feda fafre
Wt faewa ¥ sl wow g A R
e SEEl WR A # aAeETEl
AT | FAT A AT T e
o< ¥ § FfeT groa K WA 2 @ §
|l A AT ¥ qIT /A § IR AX
qeaTg frwdt § 78 wga 9rer faedy
1 & agt @ w9 A aeeTg
g & fog W wr wwe &9
AT oF A1 I¥ S ¥ fY A
feafamn =& wifyy | gl o &
farfigi s swedt F FAEER
Y | T g 3« F g A Qi
TH T AT GR A g  Fowrior
ot wdarEs s § AWk ag §
m“‘fwﬁ' | Tt ag o

&4 & fF St 79 F SIS s & ag
o dqee g, WY w1y A B & A
T AT I W o B e ¥
ST T AHAT § | BT I FT AT
¥ gt ¥ aga FW qeaTg fAwet § 1
@ ¥ ag wmw g fr at afds A
aﬂw@ﬁﬂ@vﬁ%ﬁwqﬁﬁq‘r
gt it & aTge wawe wiie @



139 Defence Neéds PHALGUNA 4, 1889 (SAKA) of India (Res.)

&, T ok o & W T e IR
qATEATE AF AT § AT I AR Wk
It ¥ g X RB ET N wag
#1918 wrare gyl faarie F s

o YA § | ST PE e AT B

afra 7 § 1 o fF g g
fY; T TTEE W T AT qaEdt
F T Sdfe A g Y AR
FAEATgl § SATRI T K AT FT
F ot oofy ovmw 1 F w9 Gy
gu FgAt g 5 =Y oF ¥ fam
TFEART 9T 1 & 41 T 08 g Bt
FT queaATgl 1 FgET IEY | F @
T FY AL AT H FEIR 9T IH ¥
for dar ot & 1 w9 aF ww I A
gl ¥ AFEE A F4T qg qfe-
ehrEe A @ T uw dfzenrse wHt
WA HEHEE § W9 W A g
dgsmrd way Wik ¥ § W gAegl §
TATHN F0 & TV R A3 AGF A ?
g0 A1 gae F1 agfaag Tivg 3
Framy 7 § ST ag 5% & S smfgc
#1 ffasr &1 S K1 aww 97 ar' @A
aifgw #4its g0 W F W FA F}
st fastrdy 3% w9l 0% & #ATag
1 I8 Ffoq ofdfeaft ¥ s s
s9H & W@ &1 9g 3w & feq e
WA qLr T &, AT A TS T FT
Fw &1 femrad < @ € A 9w §
for ST ETT T FgET T ST 9T
o feft & o | ag dHt s o
20d) ¥ @ § W %9 @ gary afeRn
oy forer: AgF Tgoawar §;, O sfew
M sfsamdt & WY gy sl ov ag
g% g g WA WA &, s @
st 4| o e waT A qEeg
FATEE Y

& A= o fae § I afa gav
FTgm | g Fgar 98 @ @ e gl
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§2freter afe i § 3 7 Bfrrere
A F @, GUe T @ AT Frew AT
FT 1 | IF BT AAGT FAT gHIL g

aga a=dT & |

O HifEd qra S & wgAr g
AT R A Qo fre Avil § ¥
AT AR AT §, gy q@g oA
Tl § A1 T AT § q wni #
feeraedl T AT AEd ® geedvA
F o o, i o daT Y gfew
# %= fear 51 ot e 97 W wifeurw
iz g7 T FU R Wit ag fafre
ATEA F ITH TgwQ F fag 7 fabd
& 7 it o R gER A, w9 gee
faar #%.1 Tar ¥ & gur ST A
watade ff frdm Fr gt o 3w &
fraife wfafafs @ & feamedt @
g1 = F oy gAY FTAwg
faar w@% fag & sw g

17 his,

SHRI E, &. NAYANAR (Palghat):
Sir, I' accept most of the suggestions
that' have been put forward in the
resolution but I want to suggest one
amendment that the recommenda-
tions of the Committee should be
placed before Parliament and dis-
cussed.

The hon. Members who preceded
me have spoken on the subject of
defence. Parliament Members do
not know what is going on in
defence. When war breaks out
collection: is made, but we do not
know what is going on in the Defence
Department.

Sir, every year the method of war-
fare is changing. The modérn war-
fare is not what it was some years
befare, The main force of war is
jawans. Weapons are also needed
but, as Shri Randhir Singh also
pointed out, jawans constitute the
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greatest force, I am npot a military
man like Shri Ranjit Singh, but
number of soldiers belonging to
Kerala are even now working at
places 3500 miles away from their

homes and that too at places 18500 .

feet above the sea level in the
Kashmir area, The Hitler-tachnique
of war is gone. Hitler attacked
Poland in 1939, When he failed with
the mighty Red Army of the Soviet
Union in 1945 he “withdrew and
drank a cup of poison-water., Red
Army means the technique of jawans
as the main force. Romell attacked
North-West Africa in 1941 but at
last he had to withdraw from that
area, What happened to America?
The I8-nation army attacked Korea
in 1952, It tried to cross Yalu, but
it had to withdraw., What is hap-
pening in Vietnam during the Jast
eight years? Only three crores of
peasantry in Vietnam are resisting
the so-called mighty power, 1 am
not calling America a mighty power.
With all its modern weapons, with
its modern bombs and rockets it is
not able to bring round the Vietnam
people, Only three crores of ordi-
nary peasantry, jawans, in Vietnam
are fighting during the last eight
years with the help of the surround-
ing nations,

The only thing that is needed is a
political agitation among the jawans.
Our country with 50 crores of peo-
ple has the mightiest force. Why
can't we put the same spirit in our
jawans? The other day I was travel-
ling in a train. There I met a Com-
missioned Officer who was going to
be retrenched. He was recruited in
1962. He got training for three or
four years, He was recruited in the
Emergency Commission. He was
asking me: “What am I going to do?
‘What am I going to do with my
tamily?” He gaid that Government
spent thousands of rupees on him to
give him training and he was now
going to be retrenched, The funniest
thing is that Government are going
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.bo recruit new Commissioned Offi-

ters also. Those who have fought,
who have got training are being
retrenched and new people are being
taken. in. It is just like the
Narayanathu Bharanthan a mad man
who used to pull a stone all the way
up the hill nd then leave it allowing
it to come down.- Just like that
trained officers are being retrenched
and pew people are being taken to
be trained. The Defence Department
is prepared to take only 20 per
cent of he Commissioned Officers,
The rest of them are going to be
retrenched.

17.04 hrs,
[MR. DEPUTY -SPEAKER in the Chair]

While I was in Poona three mem-
bers of the armed services, who
come from Kerala, told me that
they are being retrenched, even
though they have put in a service of
8 to 10 years, You will be surprised
to know that the reason is thai they
have pot passed a Hindi examina-
tion. So, the question of Hindi has
penetrated into even military ger-
vice, Merely because they have not
passed a Hindi examination, they are
being retrenched in Poona. Those
people met me and complained to
me about it.

Then, while we are spending
Rs, 1,000 crores every year on defence
our jawans are very poorly paid
The behaviour ‘of the officers {owards
the jawans is also far from satisfac-
tory. The mentality of imperialist
bureaucrat of the British period still
persists in the armed services. That
should be changed. The jawans
must be given political education.
The patriotic yrge must be, injected
into the jawans. The economic posi-
tion of the jawan has its effect on
his efficiency, @ While a jawan is
fighting for the country at an altitude
of 16,0p0 ft.” he is always thinking
of his poor family "which is pot able
to balance its budget 3,000 miles
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away from him, So, I would say
that the Defence Minister must ook
into the poor conditions of service
of the armed services personnel and
try to improve them.

Now there is a restriction on fhe

types of books and newspapers which

they can read- By imposing such a.

restriction, which is a legacy of the
British period, we are keeping our
Jawans ignorant of what is happening
in the country or outside. That should
stop.  All hooks and literature mnust
be freely accessible to them sg that
they can improve their literacy.

The Defence Minister ghould make
a gincere efforf to reduce the ex-
penditure on defence. Already, so
many States are demanding a cut in
defence expenditure. While reduc-
ing the expenditure on unnecessary
items, he should _ensure that the
salaries of the jawans are improved
in order to give them confidence
that this government will look after
them. That is the only way in which
we can have a strong defence force.
Also, those who are retrenched
from the armed services must be
provided with alternative jobs.

MR. DEPUTY-SPEAKER: How
much time will the Minister need?

SHRI SWARAN SINGH; 1 will
take 15 minutes,

MR. DEPUTY-SPEAKER: Another
10 minutes will be required by the
mover to reply. We have already
spent 20 minutes on this on the ear-
lier day, Today we have to con-
clude it by 5.33 pm. I can extend it
by ahother 15 minutes. At least by
6 O'Clock we must give an opportu-
nity to the next Member to move his
Resolution, so that it may ot lapse.
I want to accommodate as hon.
Members as possible. I have already
got 5 or 6 names with me and others
are appearing or the sceme. I will

try to accommodate at least those who
had given their names long ago.

SHHIMATI SHARDA MUKERJEE
(Ratnagiri): Sir, this debate, like
all debates on defence, I ihink, is
liable to end up in an emotionai
crescendo. 1 think, the matter under
discussion is not welfare amenities
for the services and so on; the mat-
ter under discussion is whether a
standing parliamentary commiitee to
look into the problems of defence
need and to scrutinize detence pre-
paredness etc. should be appointed. I
quite agree that there should be a
parliamentary committee because
parliamentary committees are neces-
sary for control of defence matters in
a democracy, but I do not agree that
a parliamentary committee which
will scrutinize defence preparedness
and also defence strategy should be
set up. Therefore, much as I sympa-
thise with Major Ranjit Singh's eflorts
and appreciate his efforts, 1 think, I
cannot support this Resolution.

What are the Conventlians prevail-
ing in this country? Shri Nayanar,
just before me, said that the officers
are liable to behave in a bureaucratic
manner. Once upon a time I had
much to do with the services. I was
an officer’'s wife and let me tell Shri
Nayanar for his elucidation that when
my husband was the Chief of Air
Staff, among the children whom I
used to drive to school was an air-
man’s child, In the Air Force today
there are schools where airmen’s
children and officers’ children go
together, .

So, it is not enough to hear what
one person or another person tells
you about what is happening. It is
necessary to appreciate the situation
as a whole, to go and live in an
area, stay with the people and be
among them t3-iifderstand what the
situation is. Somebody who has got
a chip on his shoulder or gome sort
of a resentment may come and tell
you some inflated story, It is also
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[Shrimtati: Sharia Mukerjee]

our duty to check up whether xt is
true or not.

Re_sn:d.ing
expanded during war time, it is only
natura] that there should be retrench-
ment later on, Every country faces
this. Dl.mng_ & War or an emer-
gency you have to increase your
manpower strength and you do not
expect to carry that manpower when
the emergency is over. If this is the
manner in which the parliamentafy
committee is going to be efféctive on
defence matters, you can appreciate
my doubts about having a parliamen-
tary committee of this nature.

There is another thimg with
regard to this parbiamentary com-
mittee. You kmow that apart from
the security awgle theére is also the
discipline angle, Therefore, if these
people who are disgrunmtled already,
without theére beimg a parliamentary
committee for them to approach and
tell what is going on, how-mueh more
will be the danger when there is a
parliamentary  committed?  Every
fellow who ‘wants' a transfér or who
thinks that' he- has” been supérseded
will immediatety rush to' a miember
of the parliaméntary cornmittee. I
have gone through it. I knew that
these pevple constantly téke ad-
vantage of this sffuation whenever

MR: DEFUTY-SPEAKER: Do you
imagine that without a. parlisment-
ary committee being there Mémbers
of Parliament are not being appro-
ached?

 SHRIMAT! SHARDA MUKERYEE:
They may come, buf whén you are
a member of the pdrliamentary com-
mittee, you must admit that' you are
in a mere powerful pogition. As
long -as you are only a Memiber of
Parliament, it is a différent nfatter..
But when you are a mémber of a
parliamentary committée, you may
be in a position to ring up X, Y or
Z and say, “Look here, is it tru that

retrenchment, if we .
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you have promioted A, B or C when
D, E or F shotld have been promot-
ed?” Is that fhe sttuation' that you
want to bring dbout?

Then, there is already a cunsider-
able effort going on in various direc-
tions regarding certain political
ideologies. As Shri Nayanar said,
there is not enough political educa-
tion among the forces. That is ohe
thing we do not want. Whatever
government is in power after fair
elections, the armed forces must fol-
low the policies of that governihent.
Therefore, we do not want cur arm-
ed’ fdttes to Be politieal. Until demc-
craty is stiblishéd in this country
over a’ntimber of years and there is
a’ ptoper coiivention which has come
about, I do not think that the same
sott of pattern which obtains in
Arfierica or dther places can be fol-
lowed in' our comntry. For instance,
i Aftierica I' asked' somebody, “What
is the difference between your Demo-
cratit Party and the Republican
Phrty?” They sasid that the only
difference was that one was in and
the other was out. That is not the
case ih our coimitry. The case in
our country is that whether it is
students, whether it is religion or
commutiity, latguage or anything,
everything becomes a political prob-
lem. Do you want your defence
fortes to be brought into this politi-
cal net? Would you want that? That
means to say that at the time of war
one political party will say, “No, no;
we do no think that you should fight
agiinst China or Pakistin” and those
people who have access to that’ politi-
cal way of thinkihg or who are
influenced by that political’ way of
thinking will say, “Why should we
fight?” So, you canmot have: this
sort of a thihg. The corvention in
the armed forces is that'they must
follow the policy as laid down' by
the Gévernment in power. Therefbre,
1 would say that tfie parlisttetitary
committee can, by all meats,-g# into
the defence production’ asfrect &f it,
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can, by all means, look into the wel-
fare activities but’they shotld not, in
amy way, bave anything to do with
the problems of defence needs or to
serutinise defence preparedness be-

cawge that' is too wide and too com-

prehensive a field for the : olitieians
to ‘enter.

o i o e (Y ) : ITsTE
wered, 7 9t geqTy § ug fedw digw
Foma ¥ § O K gmrEat ¥
wiAT ArgaTg e T wer  gTEr
N feymAdaa A @y
fe afz wrm & acadis X A
mfyeae e a1 @, w -
fracgnen gaT § a1 IuET qetasr
A Ffg e ¥ @ Wi & 7
s Fafagy & My I
e 70w g & TG i @ foamw
cdgd dd TE @ g §
e fom € F AT PR
¥ qed & fg @ @ ¥ g W
AUt g, oy § A e
¥ gt wrgar 1 gl ¥ gfaera
o T et aqaga § f for
wr fogens T @t dr
@t g gl ghrar e gm
TEWRT T AT 9T T AR TR
feegs worr ot ff | et Ao ¥
fargear #Y femm &7 qweT TET -
gae g war fegem @
dvm 4, fEE o R oY
fegeamr o aET W A1 Ff feege
s gt 3 6% o F el
g ¥FdEw ¥ quedc Af @ AR
TG Ten ! G F @eh o HIX 7S
FET qeT, METH 1 W FTOT
g qETH AT | W gEer W
o fggena v aimv g | T o
ot oy Tt dgTA e g
T g § mm Es
o fgem g ¥R

T F qFtay ¥ fowg mr, qamw
a9 T ! e I T Ay §
# & oagm

oF gRrEgTn § affdy o oSReft
wE FT T At § 1 I A
frgeta e Awa, fEam
F e AT fteT ) g
Tty A B FF draR gaAtae ¥ d7
T Ry A I g
WA AT AT | SfET  ww awe A
qoTT FE W W & | geEd
gt A arar & srewd awy
7€ Somg arlr AT A wvad Atar
gfr for MR TFiegar @
¥ A & A I AT 3 FE
g smat g o fergEm A7 ow #
sitr 41, @8 T5 a1 ¥far 3 ¥
Farr A fggeardy wazsz Adf @
oo ey frgeay Frfaver &1 gwer
Ty FACE T

qurdt e & et 3wt
e frar  feeelt @ g
A Y, At 367 Ao atvd
% 71 foedtt F-aohdt goAw B
arwa Af 41 fgfaar el qaare
FamAagadt S ad | AfFggaeH
I g ® e gl o A Fpar
a1 | I A A FE A A T
F faer & Torter & W femrar ary
A forT & 71 & s At qTqF
¥ afgr Tom O T e AR
T A HAT 92 A1 DT 9T @F
& T S G A 1 A e
T M | | " Forar A R TR
TCH AETH T4 1 g F £ & J1H-
& WY Hifs 37 F o A e
T o A I gl A At
avr oEr SRR AT AR oE ¥ fE
UEMAA - S S



3149  Defence Needs
[»f for w72 &)
gqgl VT FTEIHT ST | AEY
went we fggea Famw g
gfaere TOFT @t & 1 W 9w
i wfw & SfFr fmag
¥ g ¥ Ol F w g
gt §3n @ T F ATWF
T ARFT g AR AT @/ |
fergeat a e #rE Aqfdwa gae
g @ e e ¥ fw fegem
dae & 1 @ & fog w fandmTe
¢ ? wife &t Gardr wng o T
® & RFAITARTITAE, T,
forer, weTemt widy, w faiar Y
wfn framsw § 9w F amEA
Tg 1 a1z @At gon fr Ay =
Frafn o g TR W AT
@t oqfw @ R} m ol
ug FmHER W feg A gfn @
% | g% Q¥ Tow SeM wifed |, 0
wear fawram wifgy fog & &t &
oF AT T gH TR F FEAT I,
T AT T @ AR A T Ay 7
& s fr fomgeaw wgw wwatl
@ & A & at § fegataar
cfogre a0

AT ATA QR IIEAN AL,
wfimd 1 foee AdU AT w@ET E
T ot @ty ¥ atq #rdr
IR w9, fF AW AW
oAl WA | a9 dT weer 9
W &, 61 T @ g
£

MR. DEPUTY-SPEAKER: We must
realise one thing on Private Member's
business, I have got a long list.......
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st wae At ot aty ogw

(T AN, I FY GgN qAran s

ST =fEd

‘MR. DEPUTY-SPEAKER: He will
get his chance. I must also see that
those who rasely speak in the House
get an opportunity to speak, That is
my attempt. He will get his turn...

sl AT faw st

A I WTAT qT, IAFT TE AT
FHT 1Y 4T )

MR. DEPUTY-SPEAKER: For

instance, Mr. Shastri's name was the

first, but he has not yet been called.
Mr. Barua

SHRI BEDABRATA BARUA
(Kaliabor) : The question that has
been raised by the Mover is not
essentially a military question because
it involves political or Parliamentary
control over the Armed Forces of
India. In that way, it is not a ques-
tion of experts supervising the func-
tioning of the Army. It is essential-
ly a question of Parliamentary con-
trol over the Armed Forces of India.
The Mover himself said in his speech
in the last ‘Session that it alse invol-
ves the question of Generals running .
away with democracy. It may be
that it is essential that Parliament
goes into the details of the functioning
of the Army, so that the trends that
are opposed to democracy may be
scutled at the starting point, It is
also important that Parliamen should
have conrol over the Army without
trying to impair the efficiency of the
Armed Forces because the Armed
Forces need to function under cer-
tain discipline and wunder a certain
unified command and control, As
Shrimati Sharda Mukerjee szid, the un-
ified command and control is likely
to be affected if there is individual
interference, as politicians are want
to do. = |

Then there is also the quesiion of
secrecy. A lot of unwanted and
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meaningless secrecy is imposed over
our country to the annoyance of” the
people who visit this country and
our own people. While the Ameri-
cans have mapped out by satellites
and rockets every inch of.the world,
we are imposing this needless
meaningless secrecy over airports,
ete,

Unless there is control, we will
meet with the same situation as in
Mizo or NEFA. Control over the
Army is essential for even they prov-
ed in NEFA and Mizo operations that
they could be wrong. A certain
amount of supervision is, therefore,
essential. It is not a question of
confidence in the Army. As I said,
control over Army was considered
essential in regard to Thinese or
Mizo situation.

I would say that this is a very
delicate question. I can quote from
William Snyder's book on Parlia-
mental control in Britain, They
have said:

“Except for those who hold
political office, MP= are not privy
to classified information..”.

My friend quoted Britain, how
Baldwin sent Eden in Thirties and
about the Germans’' preparation. The
actual position in Great Britain is
this. I am quoting from this book.

“Except for these who hold
political office, MPs are not privy
to classified information. Nor
are Parliamentary Committee
able to receive regularly the
secret testimony of political and
military leaders on political mat-
ters. Illogical and paradoxical
as it may seem, Parliamentarians
obtgin most of their information,
even unclassified data, from the
Press and other news media.”

This is the position in Great Britain.
We should, of course, Have some

control because of the corruption
that may otherwise come into the

and -

Army. 1 belong to Assam and,
therefore, see the” Army at close
guarters, particularly when they get
bogged down at places like Naga-
land. They have also to do some-
thing with purchases. We should
see that there is no deterioration in
the Services, It is necessary that all
these things are scrutinised.

So far as defence policy is con-
cerned, I have moved an amendment.
In that I have said that this matter
needs to be considered, If Govern-
ment agree, there should be a Par-
liamentary Committee. But its scope
should be limited to making sugges-
tions, It may not be able to probe
into every aspect of the Army
because it may affect owr defence
arrangements and all that B!.rt
defence expenditure and certain
other matters need to be serutinised
in the way 1 have suggested.

I believe the Army of our unl.ln?:l'!,
which has certainly been effective,
however, suffers from certain tradi-
tions, which is again a political mat-
ters which has to be considered. We
have faced the Chinese on the r:ront-
jers. There also they have a differ-
ent type of system, mentioned by the
Mover himself. In the Chinese
army, they have completely revolu-

tionised the officer-men relationship.

There is something to be said for the
officer-men relationship that obtains
according to standard traditions im
India, USA or in England, But it
certainly needs some probe and,
possibly, some revision also.

sy v fog west  (FF)
Jursre wEed, & AT AR F W
de &1 gEdT F ¥ 0 @gT g
§ 1 O W@ ATl 7 aga wwa
ywe #1 § fr aft 7 wadm afafy
FATE ST, A 9AT TG EAvdy drher
S e [ g o g7 g A
at adt st 9g & 47 F qrae § -
wrw grm | A fae wom A g fs
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[ofr T Torg wted)

g ey Oy A e s e
wewa € far dug A e & amrever
¥ warer ¥ sgrer ofw ¥ wifgr o
wqret A samEt few=wft Wy fediw
F F W ggdw qw oafgm K
aaRar g 1% T weE & Wi
#1 9w €Y uY e day fedin &
Tl ¥ omaT Y samer ®f ¥ i
ow ¥ fore 3 o o Tl qarr
& v d6g uF FET ¥ IO A W
w7 |

W 9 IR w § fr g
W T A GG F SUTRT W fEhe
¥ wer S 2 R g weg A 9
o faam w0 F fau e e W@
fest &\ A gfe st ga
weeedt forem & fomr o wmhd & 0w
TAT A9 W FAT ¥ I 9T WA
o we- @ fim@ &\ dar fr & oi
FET & AT AT 1 HeweT Tg wewr ¥
s seg vo feww § soe = o=
@ ot 3a ¥'fag us atwrag & e
s ) OF wtdfa ang s =ifgg

§ ag o Fg wEa g fF oo

gary By #1 fals s age =amw

g g at § 0 4 Ay o
a1 TOAT B ¥ A 9@t dret
F g, fudelt oreeedl o 97 w1
TFTAT W AT A FAT o {
Hfew form waTe *1 o fommr oot
GO €0 NG §, 9% WHE 9gE F6l
% g VW gL AW A fTH s
TE AN G GEAAT FAPFAHT -
FmEA g | O vy Wodew 3O
AR AT Afane & feda F e ¥
et WY AT T TR AT i
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ww 1w ¥-fag ar 2w F o &
qeTd F1 - agran A @ | arEr
F wPR AR N § oA gg
FawgEr A F I ST 6 O
Afaw o § CH AT FT AN
o fen e oy A wow §
Tgdaw fam

awr A goar-F fg AR Im oA
ST o gETd Wy Y st any aw
A oar fedw # ofF ¥ sw
¥ fog oy wrawaw & 5 oF dedim
XA wAE T, =ity ag duy ar
T FY AT BT AEATHT, FHEH AT
g=amEt &1 Sfafafoe Fofiid

f g 2w A e ¥ P
oot HRE Gar g mat @ ga faw g
¥ qe W W A Y e F
frmtor &t a9 Fga &1 F W
o s fe ofdfafwel & oo
ag USE WLRIT S [EAAe A8
o g | ¥ gm ¥ fau feit =y
2 A SgTET | R A T
# T T A oF A feha Fad
# Fr o Al | op Ow A
gt e frdfe & & i o
Hag W AR TEE A
w1 gl T SmEdr Y f qee B
T WWEST T AFA E ! AR R
I FY e d oY Ag-dagfy A@
qadY @ FIE aET fY de A Y
IO -GaAnT 0 TEA- 2 A I e
HICTHeRAT W oEen ¥ A
T % fr sag gk 2w &g adr
& oA aThw o fede & s
¥ g B A Y I Arard and agy
Farg e § W AT gEe T &
st 1 & F=AE Byl wy P
2% a% guad ¢ fewem & gamd
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o wer T oy &Y frowm
dag M i F® § 9 R WA
I FT wR

g folr & @ W & AW W
A F T SHCT FT WG FWTF -+
™ %Y 39 qfee & faar o wfed
fr form war & dog aferd wfrs
wgEE ¥ oAt ) wiew ¥ wfew
wfy @7 =gt @, 9 v ¥ F Ha-
I e oard W, T A, W6
gag & fa=ndd &1, s & fa=md &1
’ﬁwm‘ﬁrﬁl

ot g9 w7 ot (gfRgR) : -
e AgEd W I AW 89T
aEs & iw fear & & 9w #7 s
g1 wm fom waamd ¥ dfw &
FT qg FEAE AgT WM g, 9g-aqeA T
21 % 7Y o HYeit Bt & arees @
g 81 s § 5 ownh 9 fowht
frt w57 2t & ot 9@ @1 %9, 99
T Fae FT g 1 9o ey
I ot 7g g fea & fF ow i
T FHE qrE 9w, # 99 ¥ wEea
T8 g 1w A S
wawd ag g 5 S-ard el Ao
T A Fede &-areE @, S A
gH A7 A0 F qTRY <, S=hn S w1
@ ag & fFs A 12 I
1 fre 9x g AT &, @ ow
FHTRT FIL 118 F1 78 AT01.§, A<
ARG AT A, 12 & g
wan & 6 g% wgi o &1 oW fAdag
T W il g adife gey ife-
z?-ﬁﬁﬁfgﬁa#fﬁaﬁthl

gy &1, @1 AgT ¥ #@1 fw
gaa TEfaai & § 9T T A d 7
o 1 SRW ey ¥ dTw
g fer, g & AT w1 gAne
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fer, & =@ ® WA ARET F—
gt I qrefee- & dar A1 frare
2 &, Wher s ag A aoar &
fegmm w1 F A i T9g A
¥ e A g, fegem A W

| ghmama @ E W A wew

grm—ire e frg offd arew &
eF-gF fag at-a) T a¥ § wgr)
Taydl ¥ TRA H OR-OF Teed A%
At quEt & |37, A0S F IA ¥ U
TF ST g AT H I g—
W AW FEHT T FT T E |
AT g W AT AT qard g AT
T EW g &, WA g AW g &
g1 qardt FT IR OF g
T i ST 3§ e day gar wEr
gamg & At § wAthgdar gar ok
wgTTelt | Iy A A dar
gara ardy deT g 1 g¥ ww amw
#1 =7 g & FF s 7 ¥ amg g
sa g s wifswmmem ¥ amogara
s gt wEEe s At der
gy §1 %9 far o o ¥ oW
@gaT & wifeeae & g¥ agar &, a1
== T ATty #) g% 73 fr aw
T FAATEAT ¥ gHLEF F T
gad—w fad g i &1 g e
AT EOm |

© JATH HEEY, W W% B 8k
qura &, Frd § ua fege ffreet
HIgT ¥ WA WO FEAT A1ZAT | HA
wgre ge ag & fF feww whafew
¥ s ot g R AT e @ @ —
forg g™ & F qIegs wAT g, BT &
gw & sur Ao sE & Y
& we § fawdr gt §F & Wi A
% w1 ¢ fandr ) fem g9 & gart
A AT AFEL AT § I HT Y
ag = & 5 o gAE T oRE a2
ar v Praedr ot 312wt g - afea
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[=ft g =% i)
HE o7 5 o 1 q@dw agrd
g, 37 N e faam o

A F A Y Ay oy
& 15 gfaw H gy & 99 97 A
qrfeata T gaeT & a1 7ow o fe=t-
&, O Nt 1w w7 §
§ F T@Eh ¥ Ao 9 9 AW o
WAt yfr ey &, ww g
AT AT § W T B ST ATE &
Al SR IR AEY g | FifE gw
agh 1 W Qv § f5 o e
g &, sfty IR qre S o § )
# o Fem fF v $ 9t # 79 I8
Fedreft T |

frar—a dm S ¥ ¥ 9
A WAHT A= &, T AH A
R & ew ar At o s fel @
s €, A s § 43 gu &, Afew
F A gat fod ¥ @ § e
F a==1 & fom, 37 ) Sfwsho & fodr
FtE 7 w1 Gur grqwmw frar o, Foredy
ITHN T WEGA & 5 g g
FRiNTHI A MBI dwag ¥
T FCEIE |

¥ 5rgan 4 fF 39| agw ¥ Wi
= # argw w, afer 3w foa e
& aifeaniy wadr I & g A aE
g = fa¥ wm  awg 7 F@ g
o fardg FTm g

st WA A qo (fedae)
JUTEqR  WERT, WIFT qPT HGA
% fF wow wE e & @mg faam
fagraea  # W wEAEw wERE Y
3T § & SuFT T s § 0oy
# ag amar § g7 T A A FHE
v, 7g afeariz & gAeee FA Ag
i /t ofeariz & ween §, fadwa:
fede &1 foret W 3, REe T
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# foer wmE a1 W A Teow
e & art § Ry w7 7 8,
I A A I e e,
Fifr fehw F1 avag qRreT whad
¥ vt & s fedw sTevry SR AR

" mewdad ¥ W &, ¥ 1 P A

asy § 9 dw &7 fohw dw w@ard
@A g ag & o o ¥
weedt # A 7w qard
S Lo |

gl Sa—dar it S A
o, ¥ 9% agwe 6 31 S § Dfefer
0 ¥ orar & AT o g wow aw
AT AT & &Y AR Fr e
¥ e g wifew, FATRAT i 7%
v gr | gaTe S fedw fafes &
T Y G el ¥ w20 W
afeferm 3 awx & e o7 oo
AR &1 qh®r § 1 gafed Sar
¥ T oy A 1 ofes aEffates
T § @ AR ag wT Arfed o
fetm &1 wrme & ft arEl @1 AT
8 gawan, wWifs W ww fodw
&F §, aofy & e T, Fiow weEar
gad et @ @ e 3w fedw
& "at & & @y A A ol fomar A
w T E AR T & eR A A
ww § | gafed fedwm & A
Y qifedt ¥ o gAmeT Ty ) 2w Ay
TS Y AT ZT &, 9 F 50 g
e sl gt gEEl F O g AR
g T A & g o e g,
g 3@ A HaEw § § fFay A
firr tx &% ag =o¥, oy forfr 3
|q AR B AT A, 97 L@ AW AT
HYAT A §, S T gfeew T €
I AW M| g A IR e
afefaies gmr ifgd | oF are-ghr
N a@ ¥ ag e w9 w9 | A
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8 ey ¥ g Fon X 7 A AT
& aff s Smgar -

ot ffory sramaY # afe =

&, fodew Weww &7 qrr §, , & wrwAT

# B drdefy & A Qa7 Aff §r wwar
s ar@ T ok a9 T,
Afw Gar a7 7 frr wfed s =
g sed gE & av IwET W qar 7 W
o I g% WO gaF €T w5 g
7 ey | Y ga FHE a4, 9ad feE
g ey wmE | A 3, 4R wE
a7y AR AT A, qg gfeww A
&1 aFa), AfFA N fawra A A
ifadz w0 &5 ¥ w1 37 F 1 fwarw
¥ I Ty ag AT Aty R AORTT
Fag W F | gL OF G G FET
% ag o wrmr fr 2 A
& 7 w4, AfET 3% aw Ay
gardr v wr dwfeat g, T @
AT wifgy | fafree o & @
7 Far qer wmr & feofeem &
T 65 ¥ gAY =W IAT T AT &,
AT QaT B T A, AT IR
& a1 fedew fafreee w2 & f5 g
fr aoraT &Y dardr & 1 A o fedew
fafrezr—aaw @ fag o @raql,
g &1 #YE @ fedew fafreee @),
o IAY wAT q@T 9T § fF A @
T RE A W A vew & B g g
a@ ¥t § 1 wg gy faad a8
TreT ¥ % AfRT w30 T, €
HEATAT 3 g B AR qwT g Ay
§ 1 wfedr & ag qoee s fr 3w
T A FREr e § faad afory
aifardz ® e 3w 8 e <
wg Wl § gard Sard @y & A
& wTaer v & fady dare &, fee o
g A< % o ) afen v

A ¥y dare §
3251 L.S—11
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TETH AR, FATX WA I
& wgr 5 ey Fag off sredfidee @i &)
& aY 3791 ga & SuTIr FIEE qTAAT
g ! @ g qEzde woad fafieex,
& fafre:w, g2 fafex @t @

" ¥ oY Il AT WY o § T ST

Ay A Ty FraT § o hfrg, Ay
T ST, Fief ot A% A g ag a7
SATQAT, AT AFAT &7 SfAg ar gy §
Tz #1 S a1 Afsg 1gh fag
AT WE o Frfredr gaw 2 2
T & X Mg W 1@ AFH AR
L4

ar T g ag & f5 wre adr
art ¥ gw Frf A 9y § W g
T & fF ofsws afefedos &),
AT AT AT § 1 THR A FAfAt
gt g & agr W g S aw A @Y
Iy qfeqs ofefdwa S g, Ay
¥ fawam Wi s w1 FE 9T AR
g e eft @ Y o7 wrarE g
¢ afaw a=fwre #r atg § sow A
¥ § & orr g fafedt F e
Ffnar § Resr fF garer 1 g
% & S qwde & Sv Adl 9man
& AT v 37 FHET oy aw § 6
% &% @ asdr § 1gufac § w=dw
#A o & v i ¥ R T 93
o AW F AT @ 79 7 e Et
THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): Sir, the
discussion on this resolution has
quite understandably split over areas
which really are not within the com-
pass of this resolution. It was not
unexpected and I do not have any
objection, because this shows that
hon. members have been giving
thoughts to defence matters and they
have come forward with certain sug-
gestions. We need not take a technical

view with regard to the scope «f the
resolution. But it should be appre-
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ciated that we will be discussing all
these various aspects in greater length
when the demands relating to defence
come up before this House for com-
sideration. That will be a mare
appropriate time when we an go into
some of the specific points that have
been raised about service conditions,
hardships being experienced, equip-
ment, etc. They are important, but I
am afraid they do not come within the
purview of the resolution, which
seeks the constitution of a parlia-
mentary committee to go into defence
matters. Although I have a strong
temptation to touch upon the other
points that have been raised, but to
save the time of the House, I do not
want to go into those aspects. On the
committee itself, as to whether there
should be a committee, and whether
there could be a committee and wlat
should be the scope of that Committee,
certain views have bean expressed. My
task has been greatly lightened parti-
cularly by two speeches which were
couched in very straight language but
extremely informative. In this con-
nection I would like to mention
Shrimati Sharda Mukerjee and Shri
Mahida. Both of .them have given
cogent reasons why a committee of
this type is not likely to achieve the
objective which may be before the
mind of the hon. Mover of this resolu-
tion. But the complications that will
flow from the censtitution and work-
ing of a committee of the type that is
suggested is not likely to rolve :ny of
those matters; if anything it is likely
to complicate many things as also
likely to impinge upon that sphere
which should be lett to be handled
effectively by the army personnel at
their various rank formations. the
naval officers and the officers c! the
air force, I have precious little to
add to the very cogent arguments of
these two hon. Members. Certain
other hon. Members also gave thought
to this.

The basic point before Parliament

in the quertion of parliamentary
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control. What is the most effective
way of exercising that parliamentary\
control? The most effective way is
this process of discussion which itself
high-lights the points and Govern-

ment is expected to answer those
points. = Even in relation either to
‘defence production or expenditure
control there is the Publi Accounts
Committee, there is the Auditor
General who scrutinises the. various

transactions, they came up before the
Public Accounts Committee and they
are contained in the reports of the
Public Accounts Committee. I am
perfectly in agreement with going
very fully and completely into all
these transactions of a financial
nature,, incurring of expenditure and
matters which relate to defence pro-
duction. These are general matters
and we should try really to invelve
Parliament in a more and more pur-
poseful manner.

One method which I thought should
be effective was to include such
material as we possibly can, erring
rather on the side of giving more
information than withholding informa-
tion, in the annual report of the
Defence Ministry. I would beg all
Members to study that carefully. It
may look to be a little veiuminous
but if they go through it many of the
matters which trouble them and about
which they want information, they
will find it is contained there. Then
again, we have the forum of the
Informal  Consultative Committee
where 1 have never hesitated to give
information even of a character which
normally cannot be publicly divalged
I must say the comfldence that has
been reposed in the Member of
Parliament functioning there has been
respected.

I greatly value that because thee,r make
suggestions and leakages have not
taken place.

One pther matter about which more
than oné hon. Mimber made a
reference is the question of reluctance
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-
on the part of Government to give
information. I will be qguite candid
that personally and also from the point
of view of projecting our defence pre-
paredness and the like I have a
strong temptation that information
should be given but, at the same time,

when it is also pointed out that open’

statements made on the floor of the
House apart from leaking valuable
information, might seriously affect our
procurement programmes abroad, it
might seriously affect our capacity
somtimes to get things, I will not be
divulging any secret, if I were to say
that there are several sources of sup-
ply of arms and equipments it is all
right, but I have been told clearly
that even if others go on guessing that
we got this and we got that, it does
not bother them. If we make an
authoritative statement in Parliament
or to the press, they resent it because
they find it extremely embarrassing to
continue the supply of defence equip-
ments after that authoritative announ-
cement. I have shared this juformat-
tion with you in all earnestness. We
should be interested in getting that
equipment even if we have lo deny
this sensation of having the informa-
tion about the actual receipt of that
equipment,

SHRI INDRAJIT GUPTA: You
should we get them it we can make
them here?

SHRI SWARAN SINGH: Shri
Indrajit Gupta has raised a very valid
point: why should we get it from
outside; we should make it here. I
agree. with him completely. But our
situation is such that even with the
best of will, with the best of effort,
it wil] take time before we manufac-
ture them in the requisite gquantity
and gquality. Owur problems are pres-
sing and urgent; they cannot wait
till the .,guns or sircrafts are available
from our own manufacture,

‘SHRI INDRAJIT GUPTA: You
have not said anything on defence
research, :

SHRI BWARAN SINGH: I accept

most of the paints urged by Shri
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Indrajit Gupte, except the constitution
of the commiitee. We should cer-
tainly spend more on defence research,
We have increased it cunsiderably,
both in the nature of defence research
and also in the new subjects which
should be taken up. We have slso
taken steps to manufacture a large
number of equipment. Some of the
information has been made available
to the House—for example, MIG
programme, HF-24  Gnat, certaif
transport planeg etc. Up to the point
to which information can be given, I
have not hesitated to give informu-
tion,

But the point is, to meet the im-
mediate requirements we have to de-
pend on certain imported equipments,
I would appeal to the hon. Members
to think about the other side of the
question, Our Government ‘n the Ex-
ternal Affairs Ministry and in several
other spheres have been wrongly
castigated, saying that sur opponent,
Pakistan, has got so many transport
aircraft and other defence equipmoents
from this country or that coumtry,
but what have you done about it?
Now. has the Pakistan Government
at any time made any statement to
the effects that it has receired these
things? Even the suppliers contiaue
saying “No, your information js in-
correct we have not supplied 1t”. So,
in this matter the unfortunate state
of affairg in the world supply pusilion
is that the supplying country is a'so
subjected to all types of pressures.
So, naturally, whereas 'hat country
would be anxious to suppiy, ‘t wouid
not like that to be officially confirmed,
whether it be India or Pakistan.
Therefore, I would appeal to hon
Members to view this question in the
proper perspective.  Personally, it
would give me satisfaction if I were
to come here and announce that I
have so many MIG aircraft, so many
HF 24, so0 many L-T0 guns, tanks and
rifles and so on. But, what do we
get out of it? Nothing except sati-
faction. On the other hand, we un-
necesgarily expose our suppliers.
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Sometimes people inake light of
this element of secrecy. I could un-
derstand that, but when a person who
has actually been in defence says
that, I could only say that he has

pot ¥et applied his mind to the various-

implications and ramifications of that.
It is one thing for a person who gives
me supply of aircraft to say that he
has supplied it, For instance when a
Soviet concern comes and helps us
technically in organising production
etc, they can say. that. But to say
that I should advertise it and make
it known to everybody is something
which 1 cannot understand. What is
the utility of it? What is the object
of it? .

We gre geiting equipment from
various sources and each one is
anxious that we should mot pass ou
the information from the gne to the

. other. In that we have a good record.
You may accuse me of not giving in-
formatiomn, but those with whom we
have to deal know that it India recei-
ves form one source the information
or technical know-how, it will aot be
passed on the other side. We have
honoured that and I am proud of that.
That is the tradition that gur country
should build. Those who supply any
know-how or information or any gop-
histicated equipment should have the
confldence that this is not being passeq
on to the other gide.

So, these are matters which cannot
be gpenly discussed although from my
own personal point of view it is more
irritating ang difficult for me to say
that I am sorry I cannot give this in-
formation. It would be much easier
for me to give that information, but
I have to weigh the risk involved for
the country as compared to my per-
sonal embarrassment merely, I have
talked in a very frank manmer.

1 was rather surprised when matters
were mentioned by the mover that
this happened and that happened. If
those things have reslly happened,
Major Ranjit Singh should have passed
those things on to me and I certainly
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would have looked into it. What is
the jmplication? 1 would like this
House to give grave consideration 10
the drawbacks that he pointed out.
One case he mentioned and he brought
in that contest the Commanding Officer
had his wife there and that there was
some trouble. He ended up by saying
that there was general court martial
und several people were dismissed. Is
it his suggestion that this committee

that is sought to be constituted by
Parliament should review the cases
that are decided by general court
martial ? Is that the scope of the
Committee? 1 am surprised that a
man who has been in the defence

services should cite that as an example

o show that a committee of this type

will ensure that justice will be Jone.

What will be that justice? Even I

do not interfere in these judicial mat-

ters. There is the general court mar-

tial ‘and then there is the appellate

system. He himself has ben in the

army and he knows that the general

court martial and other court martials’

proceedings are extremely fair.

SHRI NARENDRA SINGH
MAHIDA: Military people are poor
politicians,

SHRI SWARAN gINGH: That is
not the point. The point is: Is that
the type of work that you expected
this committee to do? If itis so,
1 am afraid, with all his ex-
perience of the army, naturally, in
view of the fact that he was in &
specific limited position, he does not
show the depth of vision as to
whether this type of interfer-
ence at the political- level will
instil discipline or will undermine dis-
cipline. The reply is quite obvious.
A committee of that type interfering
in ag to whether there should be a

general court omartial or not,
what was their sentence and
what is the punishment that

they awarded will be disastrous.
No armed forces can be run if the
decisions taken in disciplinary and
criminal cases are golng to be the
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subject matter of scrutiny by a parlia-
mentary body.

Then he mentioned two or three
other interesting matters. I do not
want to argue with him because I
want to take advantage if he has got
any concrete points, He talked of
embodiment of regiments, Is it going
to be the function of the committee of
his concept that it will consider whe-
ther each unit is going to be embodi-
ed, if it is a territorial unit, or wWhe-
ther it is going to be disembodied?
What is this committee going to do?
Whether it should be embodied five
days or ten days before or after the
Chinese aggression or after the Kutch
aggression and how many days before
it was abolished—these are matters
which have to be left to the profes-
sional generals and professional heads
of the armed forces. No parliament-
ary committee can decide ag {0 When
a particular unit is to be embodied,
when it is to be disembodied. We
should never think that we are com-
petent to advise in a matter like this,

Then, he talked of another case
where a Commanding Officer, because
he stayed on a particular position and
showed bravery was punished whereas
in the other case he did not show
bravery and got applause, These are
again individual cases which have
nothing to do with the parliamentary
committee, If the concept of the
parliamentary committee is that they
are going to look into matters of this
type, whatever little enthusiasm or
softness I had for this committee idea
is eroded when these are the type of
instances that are cited +with a view
to showing that that the committee
will do something, which will enhance
or increase the discipline or the enthu-
siam of the armed forces, Certainly,
thesg are precisely the matter which
should never to be looked into by a
parliamntary committee, After giving
very careful thought to it, I have
come to this conclusion. Whereas the
desire is understandable, I want him
to take more interest of a censtructive
nature of trying to air views with a
view to focus the attention of the
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country and of the armed ' forces so
that we can take some action.. Already
with the various bodies that are consti-
tuted, whether it be the Consultative
Committee, the Public Accounts
Committee, the Estimates Comittee
here and the
Questions raised here, there is an
ample parliamentary control amd I
would like to assure him that I will
not look at these problems from the
point of view of a party. It is a
national matter and ‘a nationsl prob-
lem. I want the cooperation and
proper understandjpg from all quar-
ters, not only from my party.

18 hrs,

With these words, I am sorry I
cannot accept the Resolution moved
by my hon. friend for constituting a
Standing Parliamentary Committee
on Defence needs of India,

s ha va (T) oz
wgizq. s §4l wgRT 7 awEl fE
IAR! AFT qATAE Aty AW A AW
Y Ty & faafes F #rE qaaTAea &
Ay Al ¥ o &0 & wed afor ¥
I F FAA qBAT AEAT § | I A
T ATFAY AT TFT 47 A ﬁnmi‘r
o & gre gE o T AR W
"I W AT AEHAT F 9 FIEA 4
N FrEA dnf g€ R gm AT ¥
I} |EA § ATE-q17 Wi F7 § fF urferam
FHTEY ¥ 18, W 5 g% At A ofta
7€ W g8 S F7 g ag w9 Y
W Wi ATHCH 617 A Feda G g7 A
e w= & A A a7 arfE g
aegE g T B ogw An ¥ s
gig & v fow #ror ¥ v A9 20
# wrar AT § R owr odt @ we
warea 39 foi &1 7aq qear 97 @
F M dqr § arfegw & 38 @

W FT TR 7

SHRI SWARAN SINGH: On this,
I would like to say that based on the
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Handerson Brooks Report, my col-
league, Shri Y, B. Chavan, who was
the. Defence Minister at that time
made a very lengthy statement of, I
think, about.9 pages or so....

it ofw T & fedid & w § g
g

o vag g . WA ATE g X
T AE A AR Wi qeae FoE
LW AT oW R
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That statement was made by him,
It was also stated that follow-up
action of corrective nature has been
taken, I have examined it and,
with a view to satisfy the curiousily
and the desire af some of the hon.
Members, 1 have come to the con-
clusion that the stage has not yet
arisen when we can place a copy of
that RHReport om the Table aof the
House,

SHRIMATI SHARDA MUKERJEE:
But we have the . summary of the
Report.

~SHRI RANJIT SINGH: Mr.
Deputy-Speaker, Sir, many poinis
have been reised by the hon, Mem-
bers who have participated in the
discussion and by the homn. Minister.
I will deal with them point by point,
1 start with the points raised by the
Defence Minister himself.

‘There are certain things that bhave
been misunderstood in the spirit of
the Resolution, It is not to be an
interférence in the day-to-day ad-
‘ministration of the armed forces, I
have already said that we will not
touch upon the strategy of the arm-
ed forces, The Committee is not go-
ing to interfere as to when and why
s certain division was placed in
Meerut and not at some other place.
We ‘are not going to discuss- these
things. We are not going te inter-
fere Th those matters. But sometimes
certain things occur repeatedly
Wwhich may bé a pointer to something
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and the Commitee will take note
of it,

The hon, Minister mentioned.about
the disembodiment of units, I am
very sorry to say that he has not
understood the absolute serjousness
of several units of the Indian Army
being disembodied a few days before
an enemy attack. It is such a type
of thing which points fo something,
The Committee will not ecnter the
Army Headquarters or the Aig Head-
Quarters or the Naval Headquarters,
but wilk only bring to the notice of
the proper persons—the Prime
Minister and the Defence Minister.
At the moment, a lot of Members are
receiving a lot of information. It
is not that Army officers are comp-
letely seculudeq fromr being in con-
versation or comtact with MPs, After
all, MPs represent them also, It is
not that they are not making indi-
vidual efforts. But if such a Com-
mittee is there, then all this infor-
mation that filters down to MPs
will come to this Committee. Why
this information cannot be handed
over directly to the Defence Minister
is becauge it involves a breach of
discipline as per the present code
that exists in the Armed Forces.
Naturally it should pot be encourag-
ed that a Sepoy should write a let-
ter to the Defence Minister or to
somebody in authority that his Com-
manding Officer has not given him
leave and all that. We are not going
to look into such matters. He has
used such pointers as I pointed gut
as a means of trying to say that I
have remained in the Armed Forces
with a very limited scope and, there-
fore, 1 have not viewed these things
from a larger angle. This is not the
time for me to eulogise my qualities
or my performance in the past. I
have only tried to confine the duties
of this Committee to such acts that
1 have, pointed out, I have in the
very beginning made~ these very
clear. Therefore, the hon, Defence
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Minister Should get it out of his
head that this Committee is for the
purpose of examining the day-to-
day working......

SHRI SWARAN SINGH: Those
were the instances that he “cited.

SHRI RANJIT SINGH: I have
cited the instances which have
repeatedly taken place—the dis-
embodiment of the units before
attacks by the enemy....

SHRI RANDHIR SINGH: These

things should not be discussed in
the House, This is a question of
security,

SHRI RANJIT SINGH: I pointed
out the cases which are so remete
that they are pot going to affect our
security at all. I have pointedq out
cases of a particular nature which
are taking place repeatedly and such
cases taking place repeatedly affect the
general morale of the Armed Forces.

SHRI SWARAN SINGH: Is it that
disembodiment of a unit should be
decided by this Committee?

SHRI RANJIT SINGH: I have
made it quite clear, I have just now
pointed out to him, I have given
a few examples.

SHRI RANDHIR SINGH: Security
matters should not be discussed here.

SHRI RANJIT SINGH: How is this
a security matter? This happened
vears ago. This is one thing that
should be a pointer that, as Mr.
Varma pointed out, some Jai Chand
exists somewhere in the Defence
who reduces the force of the Army
just when an enemy attack takes
place, It is not a coincidence.

SHRI SWARAN SINGH; I strongly
repudiate any such thing that there
is anybody in the Army Head-
quarters who is interested in reduc-
ing the strength. He should b care-
ful in making such stateménts. It is
amazing!
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MR. DEPUTY-SPEAKER: As 1
stated earlier, any statement which

is likely to affect the discipline or
the administration or the security
should be avoided. What is the

scope of the Committee, that is the:
main guestion, and the Defence
Minister has matle it amply clear
that the day-to-day administration is
left to the High Command in the
Army itself.

SHRI RANJIT SINGH: What have
I said? ) i

SHR] SWARAN SINGH: You said,
there is somebody in the Army
Headquarters interested in ;educmg
the strength,.

SHRI RANJIT SINGH: What 1
have said is this, We will not inter-
fere in strategy, tactics and the day-
te-day administration, but when cer-
tain things take place repeatedly and
come to the notice of the Committee,
then the Committee will not go into
the ynits and all that, but will only
bring it to the notice of the compe-
tent authority—Prime Minister or tk t:
Defence Minister.

SHRI NARENDRA SINGH M.AHI—
DA: Can he -cite a single example
anywhere in the world, except a. lit-
tle discussion- in the Senate of the US,
where in their parliaments they have :
such a committee where the question
of embodiment or disembodiment of
a unit is discussed? 1 am very soory
the hon. Member is so keen to probe
into these things. I would request
him to use his knowledge in & bet-
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1
[Shri Ngrendra Singh Mahida,]

ter way than asking for this com-
mittee,

ol ofa v geEw w5

" SHR1 NARENDRA SINGH
MAHIDA: I am not giving a sermon.
Let him ask for a committee to deal
with wider guestions.

»fy *fq g : fa o R g
FEHT W 97 /T AT AT @

MR, DEPUTY-SPEAKER: He has
tu_ﬂnish in five minutes,

SHRI RANJIT SINGH: It is a
very sad thing that a matter of such
national importance affecting our
security has been misunderstood. At
the same time, it iz with full res-
ponsibility that I am pointing it out
because it is remote in time I
rajse this because this should not be
repeated,

Mention was made of the informal
vonsultative committee, We all
know how it functions. As a Mem-
ber himself has pointed out, there
is general dissatisfaction with +he
working of this committee. The
committee works not as an advisory
body, not even as a recommendatory
body; it works as a forum where
members can bring to the notice of
the Minister certain things and where
the Minister takes no notice of
them, The hon. Defence Minister
has himself said that he encourages
people in the committee to voice
their views and give information. I
have attended one of his meetings.
of the time allotted for the meeting,
half was taken up by the Minister
himself in giving us a monologue on
the world situation. Then he said
that there should be another sitting.
He said that he would ensure that.
But pothing came out of it.

From that committee and the
committee ag envisaged in this Reso-
lution, there is a vast difference. [
have never said that the Defence
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Minister should get up in the House
and disclose his day to~ day pur-
chases and things like that. But
there are certain things about defence
which we still adhere to in the
tradition of 30 years ago. We keen

. them as secret, knowing that modern

armed forces in the world do not
now regard these things as things
that could be kept secret from the
enemy. It is from our own people
that we keep them gecret.

Shri Amrit Nahata has pointed
out that the supremacy of clvilians
would be violated by this committee,
I do not know how he says that. It
is to impose the supremacy of the
civilians that it is being done. That
is the spirit behind this ‘move. The
general deterioration in the morale
in the country everywhere has seep-
ed to the armed forces also. 1 am
sorry to say it. But we have per-
sonal experience of these things. We
all know it, It is likely to seep in
everywhere, The general sense of
political disintegration may not be
permitted to seep into the armed
forces. For that purpose, We require
this committee to suggest ways and
means for not only better indoctrina-
tion and reorientation of the armed
forces, but also for better public
participation in defence affaire.

In these days in the modern world
there is no district category of civi-
lians, Every civilian is a soldjer.
Sardarji is a soldier, I am a soldier,
everybody is a soldier. Qur children
are potential soldiers. It is mot enly
the 10-lakh strong army that fights
at the front thmt will be called 80}-
diers. There are the crores of citi-
zens and who work in the factories
under a disciplinary code like the
armeq forces, day and night to
sustain the defence effort. Therefore,
there is, no such thing as a civilian in
the modern concept. A civilian is
a potential soldier.
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I have dealt with the fears ex-
pressed by certain menbers, Secreoy
cannot be maintained jn a democracy
as Mr, Verma envisages. As soon as
the opposition, SVD, came to power
in UP. a communist became the
Home Minister and the first thing he
did was to tour the border areas. How
can you prevent it? How can you
prevent the Kerala Home Minister
from getting at the secrets of the
Government. He is the man doing
everything there. How can ¥you
prevent people from winning a parti-
cular office in @ democracy? Mrs.
Sharada Mukerjee said that we
should keep political education away
from our scldiers.

SHRIMATI SHARDA MUKERJEE:
Not theoretical poltical education but
party politics. They may know what
democracy is, what dictatorship is.
They should not be communist Party
members or Jan Sangh members,

SHRI RANJIT SINGH: I should like
to say that Lord Louis Mountbatten
later Admiral Mountbatten, had one
of the largest and the best marxist
Hibraries in the world. I know that
there are other people well versed
in political affairs. But they do not
take part in politics, If you read
about Marxism, it does pot mean that
you will take part in politics. Gen.
Thimmaiah and Gen. Cariappa—did
they not know poltical theory? Those
who are voicing the feelings of the
top brass do not want the iron cur-
tain to be lifted. I am not making
any personal references but I am
sorry I have to gay that she is look-
ing at things from the angle of an
Air Marshal's wife and not from
the angle of a common soldier.

SHRIMATI SHARDA MUKERJEE:
On a point of order. Since he has
made®* a personal reference to me
and said that I was looxing at
things from the point of view of an
Mrumhnl‘swiielwuhotbom
an Air Marshal's wife. Secondly, I
meant that yqu should .nod try to
get poltical support from  those
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be a healthy tendency for the
Defence Forces to be affiliated to any
poltical organisation, I do not mind
their reading about Marxism or about
any, other ‘ism’. There are books in
all these ‘isms’ in every defence

-library,

SHRI RANJIT SINGH: 1 was
about to conclude my speech, This i
the last minute allowed to me and
so I thank you. I thank the Defence
Minister who has taken such pains
to reply to the debate and alsp cer-
tain hon, Members who had seen
things in the correct prospective, I
thank Mr. Verma, I do not know
whether he supports me or not—and
also Mr. Barua. Even i the Defence
Minister is not ready to agree to my
resolution, even if the House rejects
my resolution, it
amendment becatie it u‘m do
no harm and ‘so the
accept it.

MR. DEPUTY-SPEAKER: 1 shall

put the amendments to the vote of
the House.

MR, DEPUTY-SPEAKER: There is
Mr. Nayanar’s amendment. Is Mr.
Nayanar pressing it?

SHRI E. K, NAYANAR: I think it
was accepted. (Interruption).

MR. DEPUTY-SPEAKER: I will
put it to the vote.

Amendinent No. 1 was put and

negatived,
MR, DEPUTY-SPEAKER: Then
there is the amendment of Mr,

Bedabrata Barua.

SHR]1 BEDABRATA BARUA: Sir,
1 seek the permission of the House
to withdraw the amendment.

Amendment No. 2 was, by leave,
withdrawn.

MR. DEPUTY-SPEAEER: Then,
let us take the resolution moved by
Shri Ranjit Singh.

SHRI SWARAN SINGH: He js not

people. I de not think that it would pressing.

3251 L.S—12
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SHRI RANJIT SINGH: I am pres-
sing. Let me see whether you have
issued a whip or not,
MR. DEPUTY-SPEAKER: The
question is:,

“This House resolves that a
Standing Parliamentary Com-
mittee on Defence be appointed
to study the problems of India’s
defence needs and periodically
to keep scrutinizing her defence
preparedness and suggest ways
and means to the Government
to ensure the security of the
country's frontiers.”

The motion was negatived.
1821 hrs,

RESOLUTION RE: GOLD
CONTROL
MR, DEPUTY-SPEAEER: Now,
Mr. Xavier just to move,—

GMGIPND —LS Il—325118.—13-9-68—

23, 1968 Gold Control ‘3]7}‘.
r

SHRI S. XAVIER (Tirunelveli):

Sir, I move the following resolution.

A ¥% g At (grTae) -
'ﬂ'ﬂ'ﬁf,ﬁtﬂﬁél

MR. DEPUTY-SPEAKER: Let the
bell be rung.—

There is no gquorum, The House
stands adjourned to meet again on
Tuesday the 27th February at 11
am,

1824 hrs

The Lok Sabha then adjournegd till
Eleven of the Clock on Tuesday, Feb-
ruary 27, 1967/Phalguna 8, 1889
{Saaka).



